BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 165 OF 2020
(Earlier OA Neo. 122/2013 WZ)

In the matter of :

Samita Rajendra Patil & Ors. ...Applicants
Versus
Jindal Steel Works & Ors. ... Respondents

AFFIDAVIT IN REPLY TO AFFIDAVIT OF
RESPONDENT NO.1 DATED 18™ JULY 2022

, Samita Patil, Applicant No.|, do hereby state on solemn affirmation

as follows :
I. I have received the copy of Affidavit of Respondent Nos.1 and 2
dated 18" July 2022. | have gone through the same and noted the

contents thereon.

Al that outset, it is submitted that the allegations contained therein,

Irdi

unless the same are expressly admitted, the same should be treated
as if reproduced as it is and stands denied by me.

3. It is not true that I have objected only to para 17 vide my Affidavit
dated 03.03.2022. The bare perusal of the Affidavit shows that the
Respondent Nos.] and 2 have taken an exception for this Hon'ble
Tribunal to entertain the issue in respect of construction of bridge
at Kharmachela village on the ground that the same is pending in

Criminal Writ Petition No.1107 of 2020 before the Hon'ble High

Jitendra Mhalre
Raigad
Maharashira
Reg Mo, 5093
Expiry Dale




Court and therefore, this Hon'le Tribunal should not consider the
same. Al the outset, it is submitted that the Respondent Nos.| and 2
have misled the Hon'ble High Court and sycceeded in getting an
order for construction of the bridge at village Kharmachela on
Survey No.94 on the ground that it belongs to them, when in fact, it
is a government land. Whereas in the present case, the Applicant 1s
concerned with destruction of mangroves and environmental
damage caused while constructing the bridge at village
Kharmachela and various other issues. | further say and submit that
at the relevant time. there was a vacancy before this Hon'ble
Tribunal and therefore, | had to file the Petition before the Hon'ble
High Court and | have already disclosed the facts in my earlier
pleadings and more particularly in the Affidavit dated 02.12.2021,
Therefore the contention of the present Respondent Nos.1 and 2 is
totally misconceived and not tenable in the eyes of law.

4, | received the email on or about 7" April 2022 to attend the hearing
before the Committes constituted by this Hon'ble Tribunal before
the Collector Office, Raigad, Alibag to address the Committee on
11.04.2022.

5. | have appeared before the Committee along with Mr. Sunil

Kothekar and I have submitted a written presentation running from

pages | to 238. | also requested the committee to accompany me or

permit me to show the destruction and environmental damage
caused by the Respondent Nos.l and 2 on the large scale spread
from Pen-Wadkhal to Raigad-Alibag, however, the Committee has
surprisingly refused for the same. They have taken my

representation on record and allowed me to explain the nature of




my submissions. It is reliably learnt that the Commitiee has
preferred 1o visit certain places with the representatives of the
company without notice to us. Therefore, it is necessary for this
Hon'ble Tribunal to call upon the Committee as to why they have
not permitied to us Lo accompany them and seen the places when
the destruction and damage caused to environment is wril large and
spread over to 15 kms. from village Dolvi, Gadab, Kharmachela,
Kharkarawi, Kharchirbhi, Kharghat, Khardhombi, Wave, Vadkhal,
Kolwe, Beneghat and etc. Here to annexed and marked Annexure
*A’ is the copy of the written representation.

. Similarly on 27.04.2022, | have also requested the MPCB,
Collector to send the copies of Minutes of Meeting, but till date the
same are not forwarded to me. Here to annexed and marked
Annexure ‘B’ is the copy of email

. Till date, | have not received the copy of the report. It is not known
as to what was the problem for the Committee for not
accompanying me and visit the site and why did they visit the sites
with the representatives of the company.

. Whatever stated hereinabove are true and correct facts and the

same is believed to be true and correct for which | sign herecunder,

QS

Solemnly affirmed at Pen ) '23 BEFORE ME
On this :‘.'.ﬂ*raay of August 2022) w‘f__,
Adv. Jiterldra D. Mhatre

B.A.LLM
NOTARY Govt. of India
Ehrinivas, Plat Na. 159,
MHADA Colony, Al -Pen.
Raigad = (M.3.)
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Ta,

The Chairman,

NGT appoioted Joint Commillee 8 Ors

Sub: Represencation en behalf of 3amita Rajendra Patil

INDEX
! Sr Farticulars Fage
Mo, Ma,
l
1. Fepresentation dated 6.04 2022 1-4)
! 2 The Demarcation map showing the location of eompany and
HTL, LTL, CRZ 1, CRZ 1ll, Tidalflat, Saltpans, Mangrove
Forest, the images of Coastal Zone Management plan of 1233
various villages is attached herewith as Annexars 1.
3. The photoz and Satzllite images (for the years 2009, 2011,
2014, 2019, 20250 and 2022) showing gradusl reduction of 34 ‘2
mangroves in and outside company premises, ac the site of ]
Jetty, at the site of conveyor belt and Kharmachela bridge is
marked and collectively annezed as Annexare 2 {Colly).
%. The imnages showing the destruction of mangroves by the
company at village ‘Kharakawi’ are annexed hereto and 4= T
marked as Annexmre 3 [Cally].
3. The copy of the MPCR report dated EE-GE.?GIE iz marlzed
and annexed as Annexure 4 11’
.. R ¢
. The copy of reports of the District $oil Conservation
Department are marked and annexed as Annexure 5. %




7. The satelhte inages and phetos shewing dumping of waste
malerial on naturai nalas is marked and snnexed as q
: Atlrierare &, b
8 The copy of the order dated 10.09.2018 passed by the Ld.
Dristrict Collector, Raipad 18 marked and annezed as ?
Annexurs 7. ¥
9. The photos showing slag dumped over Government CRZ
Jand on the hazardous waste material are marked and Gl 3
collectively annesxed as Annexmre £.
1. | The Satellies images for perod of 2009, 2011, 2012, 2015,
2022 depicting the continued construction over existences of
natural nalas and mangroves are hereby annexed and ¥ ~io i
marked & Ainexare 9.
11, | The photos depicting the Alr pollution caused by the
company are marked and annexed as Annexure 10. g
12 | The phetograph showing polluted water and dead fish are ]
marked and eollectvely annexed as Annexure 11, 165"
13, | The copy of represenlation dated 28.03.2022 is marked and (66 W
annexed ag Annexare 12, 10%
(4 | The copy of Environmentat Clearance granted by the MOER
& CC on 25082015 for the expansion of Integrated Steel | 49
Plant of the company is herchy annexed and marked as Te
Annexure 13. ut
[ 1.5. The copy of representation made to the committee along g
with the images showing the destruction of agriculmural o
land are hereby anmexed and marked az Annexure 14. &4
16, The satellite images showing presence of Mangroves [rom 195
the villages of Kharmachela to Shetpalas is marled and o
annexed a8 Anhexuvre 15 232
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17.

AMdavite dated 212220221 angd 1.03.2022 as fled beiore the
Mz lcnal Green Tribunal.

Pen

Last Poge

£.04,2022 Sarmita Rajendra Patil




Date: 5,03 2022 -

Ta,
1. Shr. Jigmet Takpa,
Joint Becratary, MOEFS CC,
Qovermment of Ihdie,
Chairman of Hon'ble NGT appointed Joint Committee,
2. Regional Director,
Central Pollubion Control Board, Puns
3. The Dhrector,
baharashtra Coastal Zone Management Authonty, Mimba.
4, The Chaimman,
Maharashtra Pollution Controel Board, Mumbal
B. Prof. Anurag Garg,
[T Mumbai
6. The District Collector, Raigad
7. The Regional Officer, MPCB, Raigad
8. National Centre for Sustainabie Coastal Mznagsment, Chennai 4040
076

Reference : Orders duted 27-05-2021 and (4-03-2022 passed by Hon'ble
Mational Green Tnkunal, Pringipal Bench in OA No. 185/2020
{Barlier OA No. 122/2015 Western Zone} Samita Rajendra
Fatil v. Jindal Stecl Works & Ors.

Sukgect : Representation ¢n behalf of the Applicants to the Joint
Committee 28 per liberry granted by the Hon'ble Hational Green
Tribunal in the above referred case.

Sir,
1. T am the Applicant in the above named case. 1 have filed the abowe
procesding in the Honble NGT in the wear 2015 The above case was
transferred by the Honble NGT from Western Zone Bench to the



A

Principal Benich in the year 2020, The Hon'hle RGT has passed two
orders as referred above, Hon'ble NOT has granced liberty to the
partice to make their representation to the committee and
accordingly [ am submitting this representation w the Committes to

bring on record certain facts,

2. | am attaching certain important documents slopg with Affidavits
dated 2.1.202] and 1.03.2022 as filed before the National Green
Tribunal to put lorth the contenbons raised in the proceeding.

3. Degtruction of mansroves -

a. Respondent compatny has carrted out largescale destruction of
mangroves and natural creek channels in their expansion
activties, construction of jetry, conveyor belt, Kharmachela
brides, dumping of chemical waate.

b. Large scale destruchion of mangroves has been brought on
record by the MCZMA  through  theie  aiidavit  dated
23/09/2016, According to MCZMA, JEW Company is located
on CRZ I & 1M area. Similarly Eovirenmental Mantralay Annex
butlding hes pravided coastal 2one manazément plan of entice
Konkan regicm. It 13 cvident from the same that Survey No. 94
is Government Khajan land and is covered by mangroves and
affected by the high tide line and also the same is situated in
the Mo Development Zone, simtarly convever belt at Dolvi
Flant from the plant to jetty is situared in high tide line and
MNe Dcvclﬁpﬁi:nt Zene and CRZ-1 arca. Bimilarly the MCZMA
has contended that they have wisited the Wharmachela'
becanse it 13 situated at a long distance. 3imilarly Google
images also show that the entire plant is sitvated in CRE and
affected by mangroves. Therefore the entice plant nevds o he
shifted to HNon-Mangrove and Non-CREZ  zone. The
Dmarcation map showing the location of company and HTL,
LTL, CRZ I, CRZ IIl, Tidalflat, Saitpans, Mangrove Forest, the



images of Coastal Zone Management plan of varicus villages
iz attached herewith as Annexurs 1,

. As per the Hon'ble Bombay High Court order dated 06-10-
2005 in Wit Petitiom No. 324672004, mangroves have baen
declared as protected foreste and foreat.

. Entire company iz located on CRZ I & [l The information
which the company submitted for getting permissions and
clearances for company expunsion, constraction of jetty,
construction of conveyor belt and Kharmachela bridge,
mentons that the land iz mnly buffer zone and there is no
existence of any mangroves in the said land. Cempany has

WG submitted EC  complizgoe  condiu that
development 15 be d 100 mt f HTL. ™ ver the
izsuied Gowt, of Maharash ted 21/ 10/2005 has

banned canstruction within 50 meters of mangrove areas. The

zaid OR 1s purspent to the gpder daled Q51072005 by
Hun'hle Bombay High Count,

. However, as per onsite photos, satstlite images and MCZDMA

report, mangroves are existing in the said arca which have
becn gradually destructsd by the company in their various
activities, BMangroves grow around the creek and natural
channels feeding the creek. In the present case MANATOTES &IC
found inside us well as outside company premises. The
photos and Satellite images (for the years 2009, 2011, 014,
2019, 2020 and 20227) showing graduel reduction of
mangroves i and outside company premises, at the site of
jerty, at the site of conveyor belt end Kharmachela bridge is
- marked aad collectively annexed as Aonesure 2 (Collv).

Setellite images show nataral chanoels and mangroves from
2009, There is visibly great reductien of mangroves and
natural water channels from 2009 10 2011 period.



2 Itiz also come 10 iy knowledge that the company has caused
rampant destruction in the mangrove cover at village
‘Fharkarawa’ for the purposc of its sieel plant exension. It is
alsc submitted that the destruction of mangrove plantation is
significant and therefore the Comunittee is alsa required to
visit the said site. The images showing the destruction of
mangroves by the company at village ‘Khorafaus® are annexed

hereto and marked as Annspure 3 [Colly].
4. Duppping of Hazardous Chemica] Waste —

2. In the manufacturing aetivities of the company, lot of
chemical hazardous waste in powder form is generated.
Company is supposed to dispose of the said waste in a
saientific manner. Instead of doing that, Company has
haphazardly dumped the said material at many places and
has used the said chemivsl wasie in levelling the ground.
MPCB reports dated 25082016 has spocifically siawd that
the said waste marerial is hazardous. The copy of the MPCB
report dated 25.08.2016 is marked and apnexed as Annexore
4.

b. Waste material {s illegally dumped upan themangroves and
agricuirupel fields spread over the large area of the villages
Kolve, Wadkhal, Wave, Dolvi, Beneghat, ¥aravi, Gadab,
Kharmacheia, Jui Bapuji, Kharghat and Kharehichi. It has
destrgyed the fertility those lands permanently. Similarty
there is no land Gl sits available for dumping and the whitc
material generated in the process of manufacturing of stesl is
also deposited haphazardly wherever possible to the company
at village sites as stated berzinabove. The copy of reports of
the District Seil Conservation Department src marked and
annexed as Annexnrs B,

¢. This byfwaste product has choked the natural drains/nalas
and the rain water gets accumulated and either enters the



agrirultural fields with the said material or in the residential
houses. Similarly, it destroys the aguatic flora and fauna and
also affects their productivity. The satellite images and photos
showing dumping of waste matcrial on natural nalas is
marlked and anneted as Annexuare 6. '

d. On 10092018, the Ld. District Collector, Raigad specifically
directed that company shouldnt use slag tor levelling and
dumping. Company shouldn’t de the said dumping by
obtsining NOC from farmers. Inspive of this, the Cormpany is
using hazardous chemical waste and slag for dumping and
levelling activities. The copy of the order dated 10.09.2018
passed by the Ld, District Collector, Rulgad is marked and
anncEed as Annexuys 7.

e. According to the specific gondition Wo. xvii of the EC Jated
25082015, Company iz mandated to stors the hazardous
wagte material properly as per the regulations and reused [
gegveled as per the EP Act Rules. This condition is grossly
1] the Corm 15 not onhy tinp the waste but

is dumping it on large scale as stated above,

I. To hide the dumped hagardoys waste material, company bas
dumped the Slag on the waste material. It is necessary that

tie said Slag need o be sxeavared wirh help of JCB and
chemical waste material needs to surface. The photos showing

slag dumped over Covernment CEZ land on the hazardous
waste material wre marked and collectively anncxed as
Annexunre E.

S, Location of Colee Crven plant and Air polluticn =

a. Coke Owven Plant 1 & 2 arc sct up en CREZ [, CRZ [Il, patural
water chanmels and by doing largescale mangrove destruction.

This is evident [rom the Satellite images for penod of 2009,
2011, 2012, 2015, 2022 depicting the continued constructon
ovel existence of natural nalas and mangroves. The Satellite



images ior period of 2009, 2011, 2012, 2015, 2022 depicting
the cotitimacd consouclion over exatenee of natural nalas
and mangroves are hereby asmexed and marked oz Anpexure
9, :
Adverse effects of Colce (Oven plant on human, animal health
and on overall environment is kmown. Company has buile 2
Coke Oven plants and is in the process of constructing more
plants in future, The said plants are very near to human
habitation in the villages mentionsd above. Company is net
operating and maintaining the said Coke Owven Planra as
mandared by the BEC and Conssnt conditions.

As per EC dated 23-08-2015 specific condition na, xi, % and
Congent conditions, Company i= supposed to reducss PM
levels and other crmission levels. Stack height s oot sufficient
and the emitted pollution remains in the lower atrnospheric
Ievels. However Company in their operations, frequently keeps
erritting high amounts of sinoke, dust and other hazardous
gazes nto the almosphere which causes panic among the
villagers. Polluted matcrial gets settled on the agricvitural
fields which affects the agriculiural productivity. The photos
depicting the Air pollution caused by th;e COMPany ares marked
and annexed az Annexure 1.

Noting the serious Alr pollution, MPCE issued show cause
nodce on 30-07-2020, The notice specifically cbserved that —

huge / large scale fugitive, pelloudsh brown air emission from
Coke oven pinrt due to faifure of air poliution control systam,
resulting tn smoky olouds hind of situation in ond around
factory promizes and alts . nearby area  threatoned
environmert and human healih of nearby villoge.



Company  has viclaied the consent econdifions and verious
provisions of Erddrormenial Act and made grave and sudden
iy te the errpironmeitd,

¢, The above scen4aiin iz not a standalone incident but Iz a
frequent problem [aced by the villagers. Cognizance nesds to
be talzemn of this seviously.

6. Water Pollution due to Coke Oven Flant -

a. Company iz discharging large amounts of untreated chemical
mmfused water effluenis intg the creek, The said pollution level
is so high that not only the sail Nala has an obnosious
chernical smell and most of the time the colour of the water is

sither vallow or red. Often the effluants are in lugh boiling
. temperature whach is affecting the manne biodiversity.

'b. Due to the unabated hazardous effluent discharge in the
creel, fish and aquatic lile is alfected and dead Gsh fleat on
the waler and on the banks of the creck. The photograph
showing pollutcd woatcr and dead fish are marked and

collectively annexed as Annexore 11.

T. No perraission for Conveyor Bele —

a- Conveyor Bell has been constructsd on CRZ [ ares. No

Cempetent Authooty or Cowt has granted permizsion for

consiructon of the Conveyor Belt. During construction of the
same, largescale mangrove desimyetion has iaken place, The

gaid faet haz come on recopd iz MCZMA Affidavit and report of
ZS-D‘E}-EQIE_

b. The said report specifically stares that thick mangrove
vegeotation was observed near the reclamation for construction
of conveyor belt. Hazardous chemical waste material 1 also
observed ta have been dumped on the mangroves plants of
the creek. Satellite imagas 2011, 2015, 2018 and 2022 and



gite photos of conveyor helt clearly shows destruction of

- mangroves, the aad images arc aunczed at Annesuare 1.

&, Destruetion of Kharbandisrt —

a. Kharbandist is tradidonal wall constructed by the farmers for
obstructing the salty c<reek +water f(rom encering the
agricultural fields, Company in their expansion activitics has
destraved the ariginal Khearbandisti of an area of arcund 4
kms in the villapes namely Kharphat, Kharmachela, Khar-
dieimbi to Ju Habbas,

b. Later on the Company started reconstructing the
Kharbandisti hut by azsing the hazardous chemical waste
which is cavsing soil pollution, The Ughodi system {one sids
gated opening zystem for ¢asy flew of natural nalla water into
the cresl] hasz alse been destructed and now  the
reconstricted Kharbandist 1s not effective in preventing saity
creek water from entering the agncultural fields. Therefors the
agricultural lands are rendercd nfertile permanently and
thers are problems of water lopging. Thers is possibiliy of
fdooding and mundation of the villages, The satellite ooages
showmg dumpmg of chemical hazardous waste material on
the natwal water nallas meebng the creck arc alrcady

marlred as Annexure 1.

¢. Regarding the reconstruction of Kharbandisti, dumping of
hazardous chemical waste material on natural water ways
and destruction of Ughadi, [ have made representation to
varions suthorities on 27-03-2022 and the same was also
served wpen bhe District Collector, Raigad on 28.03,2022. The
copy of representation dated 22.03.2022 1s tarked and
annexed as Annesxtre 12,

g, Norn camplintics of BEC condition of Greety Eelt —




.

According to the specific condition no. iii of the EC dated 25-
06-2015 mandates the Company for plantation of the green
belt te the tune of 655 acres, Three rows of presn belr, 12 —
15 meters wide, all alonp the periphery of the plant should e
planied. Plantation loeation i shown in a map annexed 1o
the EC. The copy of Envirornental Clearance granted by the
MOEF & COC on 25.08.2015 for the expansion of Integrated
Flee] Plant of the company is hereby annexed and marked as
Annexare 13.

In reality the Company never undertook development of any
green belt around the Company and thercfore this is serions
viclation of BEC condition.

10, Compenszation to Farmgrs —

.

.

I have made representation to the Coinmittes raising the issue
ol meking monctary compensation to the famers who have
lage. their livelihood dues to agricultural land geiting infertile
due to destruction of Kharbandisti, waterogging and dumping
ol hazardous chemical waste material.

| wouald like to state that in addition to calculation of loss due
o destruction of agrienltural land, evaluation and
compensation should also be considersd for Ioss of (ish catch
due to water pollution in creelr, This i= becanas many lacsers
do also undertalce fishing activity along with farming
However, due to environmentally dJestructive practices
adopted by the Company, many farmers have lost their
livelihood frem agnicultural as well as fishing activity. The
copy of representation made to the commitiee along with rhe
weapes showing the destruction of agnecultural land are
hereby annexed and marked as Annexure 14,

Therefore it 18 urged that bio remediation of the infertile
land needs toe be done by the Company umder the



11.

I3,

13.

supervision of the Commitiee, Period for calemlation of
compensation to the farmers for loas of Income due to
non availahility of fertila land shounld be axtended till
actval completion and when actual resulis of process of
hio remediation are achieved.

Mangrove land being giver |
Cotporation to be given to the Company -

a. Government of Maharashtra is in the process of implementing
m iving land hist to MIDC and then pass it o the Compaty.
This process nvolves ansler of land which bas thick
mangrove vegetation. Thig land is CRZ land. Tt is supriging to
krnow that mangrove land iz being handed over to the
Company in an indirect way by bringing MIDC into picture.
The zatellite images showing presence of Mangroves (rom the
villages of Ehammachcla to Shetpalas 1o marked and annexed
az Annexure 135,

Sir, [ have made all efforte in bringing before you the trie atate of
affairs of the past, current and propesed environmental destruction
which the Company plans to do. We have high hopes from you in
resolving the genuine difficulties of the villagers and environment
per se. Degraded cnvironment needs o be restored to its original
atate by nndertaking various measures.

There are may non compliances of Environmental Clearance and
Conzents granted ta the Company as highlighted above Considering
this, EC and Consents need to be revoled and closure orders noeed
to be issued to the Company [or such serious non compliances.
Consiructions done on CREZ lands need to be demolished and land
needs to be pestored, All namiral water ways need to restorsd and
should be made free of all ghatructions and it has to be ensured
that they are not polluted due to any Company activities in future.



14. All hazardous chemical waste material needs to be removed and
caleuladon of loss to the envirenment needa to be made which has
to be levied and recovered from the Company.

13. Company needs to execute the green belt as mandated by the EC
condition,

19. 1t is urged that bie remediation of the infertile land needs to s
done by the Company under the supervision of the Commities,
Period for caleulation of compensation to the farmers for [usa of
income due to non-availability of fertile lamd should be
axtended €ill actual completion and when actozl resmlts of
provess of hio remediation are achieved,

17. Uniess and unti] the Company is complaint according to the EC and
Consent conditions, no fresh EC, Consent, permission, clearances
be jsgucd o the Company,

1&. Kindly congider the ahove points in your assessment work and we
arc ever ready to provide all kind of assistance to the Commijttes
work especially in showing the exact locations of disputied areas,

Tours fajthful

Barnita Rajendra Pati)
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BEFOHE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE
Application No. 1222015 (WZ) along with
[ML.A 211/2015 -M.A 22012015 - M.A No. 7820167

Mrs. Samita Rafendra Patil L Applicant
Vg . _ '
M¥s Jindal Stas] Wﬂ\rﬁ\gd & Ors. «BaEspondents

AFFIDAVIT ON BEHALF OF MAHARASHTRA COASTAL ZONE
MANAGEMENT AUTHORITY LE, RESPDHDENT NG, 15, : b

I, Bhagwantrae N. Patil, Director, Environment Department ﬂhd
Member Secratary, Maharashira Coastal Zone Management Autharity
{MCZKMA), having my office address at 15" floor, New Administrative

Euilding, Maniralaya, Mumbm-ﬂl{]l]lﬁz do heraby, state on Sﬂ-|£l‘ﬂﬂlj"
affirmation as undear.

] [ am filing this affidavit in compliance of directions dated 27 July, 2014
; izsued by the Tribunzl as well as relying upon the documents available
with this office and nothing however contained in the appeal be desmed
i have admiited by this Respondent which I8 not specifically dealt with
herein and traversed.

. I say that the Ministry of Enviromment and Farests, Gol, New Delbi
had initially constitubed the Maharashia State Coasial Zone
Management Authority (hereinafler referred o as “MCZMA™) on 267
Mov, 1998 under sub sactions (1) and (3) of Section 2 of Environment I
(Protection} Aet, 1986 (29 of 1986} T say that MCZMA consists of
twelve members, the Chairperson being  the  Prncipal
Secratary/Secretary, Environment Department and the other eleven
members are from the different departmetits such as Principal

#_:,J.--\ e ';;;"' “} » %\Smrﬂﬁwfﬂ&ﬂmﬁr}r Revenue Deportment, Urban Detolopment I
£ ronepariment, Municipal Cnmmlssmner Indoswies Diepartmeant atc.

e Ll _ hﬂnd also include Expert Members. 1 further say and submit that

fio 7F o k¥ . after the Authority was reconstituted from time to time and latest

\ﬂ Et die congtitotion of the Authority was on 13" April, 2015 whose tenure

oY A

f.t for three years. I futher say and submit that that the Authoriry is

: ,,/
o i %/ i
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responsible for monitoring and enforcement of the plovisions of the

previgus Notification dated 10 February, 1901 which is supersedad

by the new CRZ Notification dated 8™ January, 2011,

. 1 say and subruit that the Hon'ble Tribunal passed an order dated 2™

Fuly, 2016 directing MCZMA. to make gits visit and give fact finding
report. [ further say and submit that in compliance of the above said
order of the Hon'ble NGT, a site Inspection was. carried out on 20
Augnst, 2016 by a team which consists of Dr, Mahesh Shindikar,
Expert Member, MCZMA, Reépresentatives from Assistant Director
Town Planning, Alibeug and Maharashira Pollution Conirel Board. 1
further say and submit that in the first part of visit, the applicants
Mz, Samiia Patll, Mr, Bajepdra Pafil snd Mr. Sunil Eothekar
ageampanied the team in order to visit the sttes outside the premises
of JSW plant i.e. .Convever belt between railway track and MMB
jeity, conveyor beft receiving station behind MME office and =
creeklet near Kasomata temple. The site of Khammachela could not be
visited from outside becauss of the long distahce, Further, the feam
visited the JSW plant premises all along the compomnd wall and
crecklets entering inside the premises slong with the representatives
of M/s JSW Lid. Further, the said team concluded thar whole plamt
pramises nesds o be measured, mapped and superimposed on
approved SAC map In 1:4000 deale from one of the MoBEF duthorized
apency for better understanding.

- | say and submit that the Dolvi plant i located on the; east side of

bank of Dharamtar Creek/Amba River and on the north sids of Creek
let of village Kharmachela. During the visit, it was noted that the
plant site is tantively superimposed on said SAC map by the ADTP
office, which shows that the plant site s located in CRZ I & III area.
The coimpany represcotative during the visit claimed that there 72
existence of khatland bandhara construeted by the farthers running
slong the Amba cresk and compound wall has been cohstructed along
the lanvdward side bundhara/mangroves vegetation. They have shown
a lester indicating this from the Kharland Develcpment Baard (Ne.
317/2014 dated 13/12:2014).

ht1 say and submit that the area of total plot premizes could nol be

ascettained. The representative of Town Plan mg Officer, Alibavg,
Dvist~ Raiged informed that, the exact spread of arez, plots falling in
the premises and all the boundaries wonld be clear only from the
Mojni Nekasha (measurement plan) by the TLR oifice, Alibang, Dist:
Raigad.

- T say and submit that et Conveyer Belt transfer point, the team

observed thai, €enveyer-Belnransfer landing points:were-censtructeds
anpiles. As observed from google images, said conveyer belt.bransfer

%/ 2
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sytorwas: consirucied an-piles by-reclamation: in:the year 26 16:as 4
parb.of. new. conveyer. belt-approved by MoFF. As sesn from the
google imege, reclamation has bestw corried out sinee construetion -of
news- conveyer: belt-staried-acolmd I -Qet, 2015 and reclamiation-has
been carried-out inthe year 20082015

I say and submit that at compound wall of plant premises, the said
tearn observed that, there s compound wall constructed between
Creellat and plant premizes. Company representative informed that
langth of compound wall is around 4 km long and approx. 4 m. in
height. Further, az seen frem google mages, sald compound wall was
constructed by reclemation tentatively in the }r&ar 2008-10. In the 100

m. belt along the boundary, the area wag Jingd by the kachha road,
plantation Delt and various maintenance or storage activitles
including temporary residentialworking blocks, The company shast
been-asiced konthe team. about the-details of constretionrof dompound -
walk & its: yeac-of:.consimuetion, ongoing- activities and variows
permissions obtained:-for the same.

I say gnd submif that at Malla / Creeklet at Hasumdta Mandir, the
eam observed that, Mallx / creek is nmning inside the premises of
plant. Within premises of plant and cutside premises of plant, the
nalla / creek let is separated by metallic sheets. Howeverpflowe-of
u&ahrwater“ﬁf‘ﬂth!wmﬂa ! apeellet-ds ndisturbed. Further,;,;ﬁﬁ,f

I say and submit that at conveysr belt site, the said team chsenved
“that, existing conveyer belt is crossed over creeklet & Fen-alibag
Highway and a raibway track, cormecting the plant to the jetty, The
existing (old) conveyer belt is construcied on stlts along the
Dharamtar Creek and in use. At varions locations, the gaps:berween-
thﬂﬂﬂplﬂmﬂﬂrﬂ?ﬂiﬂﬂ" ﬁ:ound tﬂ-shwﬂﬂﬁdaup Ja}ﬂﬂie*matsnahwhere

. 1 say and sobmit that at the site of jetty ares, the team observed that,

rectanation-hes<been-carried-out and--as-per-the-representatives. of
3P, edsmcovetiigralbout-20-ha land-of mosily paddy- fields smquired
fiormrtheprivate~owners. I finther say and submit that & team siso
observed that, ssclamarionrds-carried - out -atjetty-near- approach-road
and on sesleenation tracks and containers are parked. A company
informied that, reclamation carrfed out with the approval of MoEF,

v




haw Delhi. The reciamation id for storage of materials and company
vehicle parking purpose.

10.1 say and submit that during the visit, the company representatives
presented the various Environment clsarances granted (o the project
‘activitics. The sald team observed thai, the NIC, Goa has carried out

CRZ demarcation study prepared CRZ map in 10 4,000 scale (July,
2014 for the site along the Amba river near Dharamtar jesty and as

per his repott, the proposed jetty along with Amba River is in CRZ-L
Part of proposed stack yard and other port associated facilities are in
CRZ-§ and 1T area. The conveyer belt is—i -1 area. A team
_observed the ground conditions based on the ions . and
conclusion made by WO, Goe while granting the permission. The
‘company has to submit the periedic repotts on environmemal
management plan 1o the respective agonciss,

@m}r and submit that & team ﬁuﬂler obgarvad, that, while. pranting:
Emaﬂmnmcmn& ERZ-Clearance dated-26.41- 2005 For-sxpansion-af
Dharmnm#}mwaammw the..stipulated. eonditfons:~such- ~as, JE&7

AR RE B during: project. implementation and -utmost

‘ Wﬁ&mq’mwsm ihémd T ompand hasto-comply

ﬁﬁﬁﬁ“ﬁm view uf the {ﬁﬂﬁr“uﬁpﬁ;hqf sthe. proposed Constyction”

i R 7R awm-fm SUBRNRLIICISRS, o o8,

z 'f._ -:"'".'Ih.:"'. " .. tﬁﬁémﬁﬂﬁﬁﬂmﬂlﬁﬂﬂﬂ
ey oy mﬁﬁm@ﬁ, and -farshore aurchiment
hmmmﬂumwmm The said team. asked
company representative whether study has Lesn carried out from
NCSCM. The Company representative informed that, the task for the
said atudy has been requested to NCSCM. A copy of the said site
visit report dated 20.8.2415 is enclosed herewith as Exhibit A

Place: Mumbai N. Patl)
Dhate: 2529 .22 ¢ Deporent
Director (Envirenment Dept,) &
Member Secretary, MCZMA




VERIFICATION

I, Dr. BN Patil, Thrector, Environment Depariment and
Member Secretary, Maharashira Coastil Zone Management
Authority, having my office address at 15* floor, New Administrative
Building, Mantralaya, Mumbai-400 032, do hereby verify and declars
thar the statemenits made in the aforesaid Para’s aren'ma and corect 1o
the best of my knowledge and information and I believe the same to
be'trug and that nothing material has been concsaled therefrom.

Verified at Mumbei on this 22

Ell:ppn:ut
Director {Envirotment Dept.) &
Member Secretary, MCZMA

:‘: Trofi St

Identified by me o ‘I'dd_

Advocaté for Respondent Na. 15

SO EMML Y ARFIRMET
BEFURE ME 27 THE mEFG”“El"'

S Rara

R

& Cafle (inar Apsiniod
Wkap soiha At I

Jaked

apd . J'!ctar],r Danmng




E*p:hﬁbir-hﬂ"

Site Imspection Report

M. SamitoRajendraPatil has filed ap Applicetion Mo. 12242015 (WZ) [M.A 21142015 -
M.Aa 22012015 - M.A Mo, 782018 versus Mg Jindal Sieel Works Ltd &5k before the
Hon'bl= NGT. Pupe, The Maharashira Coastal Zote Maoagement Authonty (MOZMA) i3
Respondent Mo. 15 i the mater. The Hoo'ble WGT, Pune vide orderdeted 27 Iy, 2016
directed ag follows: '

Meanwhile, i MPCE or m.wm:r to have the areny inspected for heir fact fimding for
fether aciton, they are o Hberty ta do so, provided they firwizh a copy of their findings io
the Applicant, Fe forfeit right of other Redpondenis, whohavenotfiledtfrefroounter.

2, Tn compliance of the sbove seid order of the Hon'ble WGT, 2 site inspection was
carried out oo 20% August, 2016 (11.30 am t 6.00 pm). Dr. Mahesh Shindikar, Expert
Meraber, MCZMA, Representatives from Assisant Director Town Planning, Alibaug and
Maharsshira Pollution Control Board (MPCB) wepe prezent for the said visit.

L3, Dhaing this visit, an eiiempt bas beésm weads to reach the locahions mentioned in the
cage. [n the first part, the applicants Mrs SamitaPatil, MrRajeodaPatil and Mr. Sunil
Kothckar accomipenied the team in ordes to visit the stesoutside the premizes of JSW plant
i.e. Conveyer Belt between raiiwmy track and MMB jeaty, comwveyor belt recelving station
behind MMB office anda creeldet near Kasumaia temple. The site of Kbarmachelacould not
be visited fom outside bogavse of thé long distance.

4, Finber, the tsarn visited the JSWplant premises a]l slong the compound wall and
srecklotsamicring inmids the premises along with the reprezentatives of b ISW Lud.

Page 1of T
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eurmarteed ag fHllows:

Sr | Pols Dbsarvations

Mo,

1 | Localion of the dite + The Dolvi plant is located on fhe cast side of bank of

Dharamtar Creek/dmba River and on the notth side of
Cme}: et of village Kharmachsla,

The T8W stes] plant works Léd 13 located at village
Dolvi  and  spread  acmoss oiber  adjacent
villagesKharkarvi, Juibapuji, Yave, Eolve, Beneghatof
Tat. Pan, Dist. Reigad. The company representative
confinmed the same,

The copveyer belt is zeen connecting the jefty premises,
hmdhngfacalnyturhesu?lmamﬁhmrm:plam
premisss. The whole complex 1= Jocated at the bank of
Amba Biver. Latest (Google image supporting the sane
ia markad az Angexwrs 1.

The area of toral piot premisas could not be ascertained.
The representative of Town FPlamming Officer, Alibaug,
Raigad informed that, the exact spread of area, piots
falling in the premises and ali thé boundaries would be
clear cnly from the measnrement plan (Mojnilvakasha)
bythe TLR. office, Alifug, THst: Raigad,

The mpeeseatarive of the company showed zome 7711
docaomentzs which tseds vetification from Fevenue
Autborities

In order to bave a clear and holiziic picture of land
issnes and CRZ classification, it is imperative fo
commplete the exercise of said measwrement from TLE at
the zarliest

During the visit, the ieam refemred the approved Coastal
lmd use map in the scale of 1: 25000 prapared by the
Space Application Camtre, Abembabad. The plant site ie
relentively supcrimposed an sald SAC map by the
ADTE office, which shows that the plant site is located
in CRZ 1&Iil _area. Said CRZ map . marksd as
Anpezure LI,

The tearn also listened o the stand of the Company and
corrsjuded that the whole plat pramizes needs to be

teasured, sapped and superimpossd on approved SAC

Fage 20f7
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map In 14000 scalefrom one of the MoEF authorized
ageney for better understwding. The team flmther
anggested that Company to submit the defnils of all
surrent establishmosnts of plant/facilides supsrimpased
on CRZ map of in b:4000 scale prepared by MoEF
anthorised agency, as per provislona of CRZ
TMatlficatlon, 2011,

Eapresentaiive of Company mentioned that CRZ map of
the Jetty premises = per CBZ Notiflcaton, 2011 was
prepared by IO, Goa that has besn submitied to
MCZMALMOEFCC, New Delhl,

The company representatlve claimed tha ther is
existence of kharlacdbandharacopsiucted by  the
farmers running along the Amba cresk and compoured
wall has hesn consiructed along the landward side

. bundbara/mangroves vepetation They have showo a

Jatter indieating this from the Kharland Development
Foard (Mo, 517/2014 dated 13/122014).

Environmert & CEZ
Clearaticés for the
prioject

The team noted that the Envitonmental Clemanes o
the {Consituction of a captive jetty by Mfs. Nippon
Dem-::ﬂs.pat Ltd inRaigad Distdet of Maharashira)
existjng jatty has bheen accored by Ministry of
Euw.]'-:rmnent and Foreete vide letter dated 4.1.1995
subject to certpin safeguarda, The ¢learance hes been
sccorded from environmental angle by Ministry of

Surface Transport has been prapled vide Ofice:

Memorandum  dated 1211997 subject lo  certain
safeguards for the expansion of the captive jetty by M,
Mippon Denrolzpat Lid

The Euvironmemial Cleamoce for the (3.0 MIPA
Stee] Plant w M/s. Nippon Denrolspai Lid in
Raigad Digrict of Maharashtra) accorded by Mmizuy of
and Forests, Mew Dethi vide letter daled
31.12.19%6 sulject to certein Conditions. (One of the
condifion ig approval under CRZ MNoiification should be
obinined For the opension of existing jetty, The
atorages facilitics zhould be beyond 150m

from HTL of Creek / River.}

The Environment Clsarance for the Cokes Oven plant
(1.0 MTPA) allleethapuram, Village Dolvi, Disl.
Daiged, by M4 Cecthaparam Coke Company Ltd.
(Formerly  Depat induswics Led) by Miniry of
Bavltooment and Farssis, New Delbi vids letter dated
12.1.2009 subject to certain Conditons.

Foge 30l 7
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The Eovirnmentel Clearance for the ¢xpansion from
5.0 MTPA 10 5.0 MTPA Lutegratcd Stesl Plant along
with inziallation of Pellet Flanr - 4.0 MTPA and 304
MW Coptlve Fower Plam ai Cecthapuran, Village
Diiivi, Tehsil Pen, District Raigarh in Maharashira to
Mfz JSW Ispat Sicel Limited accocdsd by Ministry of
Eaviromment and Forests, New Delhl vide lerter dared
21.11.2012 subjeed 10 eortain Conditons,

The Envivonmental Choarance for the expapeion of
Integrated Sie=l Plam from 5.0 MTPA o 100 MTPA
atvd Power Plant from 300 MW to 600 MW (Gas based)
of M5, ISW Steel Lid, at Gesthapuzam, Village Dolvi,
TehsilPen, Districc Raigad accorded by Ministry of
Envitonment and Forests, Maw Delhi vide letier dafed
25.8.2015 subject b0 certain Conditions. (Ono of the
condidon is ne development should be dene oo creck
ward gide of land. Land arca between HTL 1o 100 mits oo
width of the cresl, wilchever Is less, on the lamwweard
side should be lept Gree from any type of development)

The Envirenmentsl & CRZ Clearance for expansion of
Dharamtnr Jetty facility in Vilage Dalviof Dhsmict
Raigpd (Maharashicay oo M5 J53W Dharamiar Port Pvi
Ltd accorded by Ministry of Environment and Forests,
New Delhi vide letier dared 26.11.2015 subject
centatn Conditions such s No mangroves shall be cut

durifjg project implementation nd wmost careshall be

taken to conserve them. in view of the likely
impoct  of theproposed comstruction  methodology,
National Cepter Fr Sustaineblc CoastalMansgement
(MNCSCM) muy carry out a study [oc suggesling
measures fprmangrove protecrion.

There shall be no disposal of dredged material into the
sea, but to, revsed for reciamation, and far shore
ennchment Based on its charaetenislies, a8 comumitisd.

A tennn iggpeeted the

3.1

Conveyer Belt

transier point at &,
No. 118 {Lat. — 18"
51° 48.50°'N, Long

73%01* 35

Tllowing sites: '
A Team observed that, Conveyer Belt wransfer landing points

were consiricted oo piles. As observed from Google images,
said corveyer belt mansfer system waa consgucled on piles by
reclamatfion m the year 2016 as a pant of new conveyer behi
approved by MMoEF.

Az sesp Trom the google image, reclamation has besn carricd
out gince construction of new conveyer belt started around fn
thye Qhet, 2015 and reclatiation has been canded out in the 2009-

2016.5its Photographs is marked as Aonexure U1,

Fagu 4 of7
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As per the memy uﬂiciuis;-;ﬂﬁis patch of land was a privalc
filed purchased from the ownar by them. The old boundary wall
st the site iz found to be discontinvwous.

3.2

Compound wall ml‘:‘

Plant premises

A Team observed that, thers is compound wall construcied
between Croeklet mmd plat premises. Company represtniative
infored that length of compound wall is apovnd 4 kr Jong arvd
appro. 4 m. Further, as seen oMW gougle images, said
compound well was consoucted by reclamation teneatively in
the year 2009-10. :

[n the 100 m belt along the boundary, the arma was lined by the
kachia road, plantation belt and various maintenance or slokage
acHvites including femporary residentialiworking blocks.

The company has been-asked for demils of construstion of
compound walld its year of construction, ongolngactivities and
various permissions obtalped for the same.Sits Photograph is
cnarized as Amnexure IV,

i thers-was.a.gate-cbsmed {which ds- zand:to-be
property of JSW), |

~

A3

Ha.‘llafc]'wcklﬁat
Easumatahiamlit

& Tomn Observed thas, Mala { creek is running inside of the
premises of plant 'Within premises of plant and outslde
promises of plant, thepalla / cesk let ia sepatated by metallic
shmﬂnww.ﬂuwufﬁdalmﬁfﬂmnaha!cm&ﬂetis
mdizturbead. . '

A5
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Conveyer Belt A team observed thal, existing conveyer belt is crosped over
creekletd Pen-Alibag Highway and a railway track, connecting
the plant to the jeity. The existing (old} comveyer bell iz
cnnstmmdnuafl]ta aloug the Dharamtar Creek and in wse, &b
S R TR ﬁﬁmwwﬁﬂﬁmmw

MG S DR (S RS Aot it

3.5

Reclamuiion noar A team ohserved that, fg by s basp cared Lo nEa
jetty aen @Eﬁﬁ*jwﬁmmﬁm iterdyr et
abont- Mk barlandaet mosHy:poddy:-fHelds acquired trome1he-
Remabewowgest & team also ohasrved thaf, -eclamationris
'\ gammedeeih-at-fettys Rearsapproach-road and en-mclamationr
traeks and containers-are-parked. A company informed that,
reclamation  cauried owt with the spptoval of MoEF. The
reclamation is for siorage of watedals and company vehicle
parking pupese.3ite photographs are marked as Annexare VL.

"CRZ-1, part of pyvposed stack yard and olher port asscclated freilities are in CRZ1 and

: ne-.spe::tlwagmm

A Team that, the NIO, Gioa has carried out CRZ n stady prepared
CRE mm 4000 scale {Tuly, 2014} for the zite A?WMa TIVer DEar
D att:.r.ﬁwpcrthia thupmp-nse:l;ettyalungmﬂhﬁmbahvsrlsm

1], The comveyet beolt is in CRZ-I ared. A team observed theground conditions based on

the condiions and conclusion made by NIO, Gea while grantliig the permission, The
company has 10 sui:mrt the periedic repons on snyrowmental managsm:nl plan Lo the

r.mher observed that, while granting Environment & CRZ Clearance dated
25 112015

the stipulated conditions such as, v mangroves shall be cut during project |

mplementatimmd wimost care shall be luken e conserve fhem.
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Also, in view of the likely impact of the proposed construction methodology, Wational
Centre for Susininable Coasial Management (NCSCM) may camry out g stdy for
Sappesting messures for mangrove protection. Thers shall be no disposal of dredged
matcrial o fhe 3ea, bul to, reused for reclamation, aod for shore snrchment based on
itz istics, as commlitted. A 1eam asked company whether study has been
carried owt from NCSCM. The Company infonmed that, the sk for the said study has

been requestsd o NCSCM.

Site Vigit ended an 4.00 pm.

Sd/=
Dr. Maheak Skindilay, Expert
Memgber, MCZMA
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Ml S Creekdet af KasomataMbMandir
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Conveyor Beli

Anmexure- V1




Reclamation acar jetty arca
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SCALE-1:25000
Legend
1 Tidalflat / Mudflat E=i=3 9 Creek .
2 Other Vegetation Nd 10 Built up land | & |
(Scrub/grass/glae/seaweeds) 'habitation)
3 Agricultural land ~ | 11 High water line ——
4 |Industrial Area s+ | 12 Low water line —
5 Saltpans e 13 CRZ 500M line _—
6 Mangrove forest FETE] 14 CRZ 100M line — |
(dense/sparse) |
7 Barren land [« ] 15 Raiway i
{rock outcrops/gullied/eroded/badland) 16 Road R

8 Forest (non-tidal) Natural El
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Site 1 Conyeyer Belt transfer point

. Ly
Site 4 Conveyer Belt ‘ i @ 4 “--‘,"’i’,;,.}
Site 5 Reclamation near jetly area ‘ ; - ‘ Site 3 Creeklet at Haaumatg_ M?.'."g[_l’. .
; c i "_ ".. 1‘}- h_-" ]
o Sarebhag JSW Jetly, i |

y o ? Site 2 Compund Wall
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11.2019 Jetty JSW Yellow arrow indicates
\Write a description for your map. natural channel and
mangroves

m_co,mmm Earth

o
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03.2022 Jetty JSW Many natural channels and
Wiite & descrigtion for your map. mangroves are completely
destroyed

Google Earth

Irpage Sl Musor Teranmanies
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1)Yellow arrow indicates lots of mangroves
all over area

2) white arrow indicates natural creek
channel connecting to Dharamtar creek

3) Red arrow indicates old conveyor belt

11.2011 conveyor belt JSW

VWite a descrption for your map.

Google Earth
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2012 conveyor belt Everthing is in same condition as it

Write a description for your map : : was in 2011

Vil
5 Dk Mk miobe

Google Earth
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10.2014 conveyor belt JSW ~ Chemical waste material is dumped
Wiite & descrigtian for your friap . over mangroves for construction of

conveyor belt and jetty

Google Earth

VPTG ot erwar o E




1Yellow arrow indicates more
destruction of mangroves
2) Red arrow indicates old as well

as new conveyor belt

2015 conveyor belt

WWrite a description far your mag.

Google Earth
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Continous destruction of
mangroves around conveyor belt

2018 conveyor belt

Wite a description for your map







Jan.2015

A

Natural creek channel it is fully
covered with mangroves and
there's no destruction till 2075

Kharmachela F78s3 0
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Destruction of mangroves began

for bridge construction
And

Chemical waste is dumped into

natural ereek channel and over

:._m:n_.ucmm
Kharmachela J7 a1




Nov.2021

¥l rY,
,uf_.i_..mn:mﬂ Lo ™~
t..i_..- a 4:. "

xrrfEmm”m _._.._mﬁm_._m_ IS n__._y._umn .ﬁh__.__
1 .‘ 1
mangroves § P 1

N > A

..:r.bw/.mn..ﬂrn_xm green are
f\ mangroves

There is a lot of destruction of
mangroves for bridge
construction

Kharmachela =17 947
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01.2010 Kharkaravi | Yellow arrows shows mangroves
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Kharmachela natural channel
construction
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' 01.2011 coke oven JSW

f Write a description for your map.

Destruction of mangroves and natural

channels began
Yellow arrow indicates that still some
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03.2022 Coke Oven JSW * Natural channels and

VWnke a descnphon for vour map.

mangroves are destructed
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ARpeXnrs 1.2

F, Mo, J-LI0 G0 LHIA 1L
Suvemment of ndio
tdimisity of Envirmpmend, Forest and Climate Change
{1.A. Division)
Madirs Parydvarsn Bhrwan
loc Sagh Roed, Ati Ganj.
TMew Dethl - 110003
E-miinllz sotish.gerkotlEuicin
Tole ph.: O11: T46353L0

 rated: 24" august, 20 5
T a5t
© Wa JSTY Sl Lid,
Thapar House, 3" Floor
Eaglerm Skdo of Centrnl ¥ing,
124, Jangst Lank,
Moy Dedhi-110001

Emall:Nil: ¥ax No.=91 11 L3724323

Subjecs; Fxpanalon ¢ lategraied Bicd Piant from § MTEA to 10 MTPA and Power
Piant [rem 300 MW w 00 MW (Gas Daxed) of Wiie J5 Steed [imited wi
Guothapnma, ¥illage Doivi, Tehsli Pen, Bisariet Ralgarh in Maharadbtes -
Envireamemal Craraoee regerdlng '

Sir, ‘

“This hes teferencs W your lester Mo, Wil damed 67 Febuary, 715 alemg with copiez of

EIA/ME repurt seoking Envmommedt Clesranes umder the provisions. of the ElA

Lot Fcarion, 2006 for the projeer mentioned above. The Tek 1o e yraject was awnrdod by

MoEECE vide terar datpd 287 May, 2013 for prepasation of EIAEME repart. The propraed

priject activity 1s listed a1 5 Mg, 38} In primery meteliergical industry wnder Cavegovy *A" of

the Schedule of BIA& notification 2006 and npproizod by ihe Expert Appraisal Comsitier

{Tndnsizy ). .

, The Miniary of Environisenl, Forest and Clinmle Change (MoEFCT) hak sl

yaur appllcaton for BC far the pforesaid project. 1t 13 noled that W FEW Sresl Limiied.

(JSWEL) prososess 1o anputid the integrabed stsel plant to 100 MTEA from oxeting A0
MTRA at Gestapuram, Dolvl 13 Raighd Dispier af Mahmashiea, The sxising secl plank is
bugad an the TNeeot Reduced from (DRIT) - Blast Funises-CONARC-Ladik Fumsca &
VDAVOT! - Cotinucos Casting — Roiting Mill [CSP} route. The expunsion woukd be based
v prrvon BE - BOF route. Expossion of 1.0 MTPA Siech Plemt to 5.0 MTPA 1md 300 W
Chptive Power #ont is onda Implerentatlan, The dita falls heaween Langitude - 737 00°00" -
THIS0” £, Laltude - LEE500" - [ B45100% T Lond somprisss Dolvi, Jud Bapadi & khar
Ko Yillages., Fen is the newrest rufiway ctatian o wbovt B lan (serial distance) on the
Konkan Railway lne comecting Mumbal-Mangskore slong fhe Woest Coast of Indla. The
rvegrast aimport 1 humbel (uaricnsl and lnremetionel) located abow B0 lon in the aorh
dirzetion from the peopased projoct e, The company has about 1200 acres of lund iR its
possessitn for its exisilng opersing icgraied sieel plat comiplex ul 50 MTFA capaeily.
Some of the proposed additianul capacides o progised b be senup wilhin the txising plant

. | Y

soer mmm




e e s
o e e e

and some need relocared by acoubring addidons] 600 acrcs land. There is no notionsl park,
blosphere remerve, sancunry,
hraraltation i wilkirs 10 ki F the pariphery of the plant boundary. The 1ota] project cost is
eatimateq to be Bs. 17,000 Cr. The CSR budge: ia Rs 225 o for § MTPA project and [a 425
Cr for 10 MTFA project, The requirement of tota) enanpower for proposed expangion projest
will be ahout 5,000, FHowever, the propesed Inteyrated Stead Plant wili additionally Benerai:
fuare Bran 15,006 dnclirect zecondary and ienjary employment

habirol for migrotory bieds, archaeological site, dofence

30 The production fari[ities afier the expinsion i given bulow: (Expaesion of JEWSL
{exisiimg 5 MTPA ia 10 MTPAj
31 | Technological faclity | Units/ Fecilices | Prapasad Toigi Pland

Niy, {EC accurded) Facilliles gnder Capaclry

ander S MTPA | S IOMTPA | AT 10 MTEA

[ | DRI(Gas based Mega | 20 MTPA by | 2.0 MTrA 40 MTPA
Mo Libe) anmmentalian} {

2. | Pellet Plant 40 MTPA | 4,0MTTA | B.OMTEA

3. | Coke Ovens including ] 2.0 MTPA | 4.5 MTFA 2.5 VTTRA
Br-product plam | |'

4. | Sintee Plant 28+ 32 MTPA  © S.0MTPA | 14.4 MTPA
Blass Furnues SHMTBAbY | 45MIPA E 3.1 MTFA
intluding Pig camting maliBeation of

erisiing Blest
| Furtiace _
{6 | SMS(CUNARLS) 5.2 MTPA - 5.2 MTPA
(By Augmenting :‘
the xisting :
Facllias)
T SMN -BOF -+ e MTPA .0 MTEA
2 Ladle Fumnece(LF) 20Dt +205 23300 200+ 205
: ¢
LAY, TN
V9. | YD/VOD & RETE | 100+ (22051 | 223000 I 1x200 10+
102 | 2K
. !

10. | CSP(HRC Coll) Thin | 3.5 MTPA By | - 3.5 MTPa
Castcrecum-Hol Sirip | Asgmenting)

Finishing Traln .

11. | Conventionai Slobk 221 strands 232 sirpnds Total & strands
Castay 4368 MTTA) L (3,72 MTPA) (e MTRA |

12 Billet Coster |- ] 115 Sroends Ocmands 1 5

: hMTPA}

h:l



U SL | Techeologice! facltity | Units / Futilities 1| Propoaed Tolal Pinni
i No. (EC acgurded) | acilites puder Crpacicy
' under $MTPA | St0l0MTPA | AT 10 MTPA
13. | Plae Mill | 1.5 01EA . 1.5 MTPA
td, | CEM (Flow [tolled Skin § 1.0 MTPA L2 MTPA 2.5 MIPA
Mazs + Cals Robled : '
{ | bl Hard Coil = Hot
i Rolled Pickiad &
: iled Coilj
(3., | iolvanizing Linz 0.6 MTEA 0.6 MTPA
(Cold Rolled Saxl
Sorips, Hat Dip Limc
Coated Ful] Hacd) !
i 16, | Electrical Sted CRO0 | 0.4 M1TFA 0.4 MTPA
} line .
17. | Ton Pleie Mill 0.4 MTEA - 0.4 MTEA
. 1B, | Colour Coating Flant | 0.5 WTEA - 0.5 MTFA
| 19, | Lime Dala Plant 1800 TPD | 1800 TRD 3600 'TPD
20. 1 Oxygen Plant 4100 TPD 3500 TED W TFD
Z1. ! Hot Rolling Mii with | - 0 MTEA 5.0 MTPA
shearing & sidlling fing |
22, | Bar Mill | - | .4 MTTA | 1.4 MTRA
23 | Slag & Clinker - 10 MTPA 10 MTPA
Grinding Lhnit o 1 .
24, | Coptive Power Plant |, MO KW 300 bW 600 hiW
" ! _ thaspd on
surplus gasey -
of BF & Coke |
| Crven) +RING
125, | Township [ - 150 acres 150 anres

The Yist o ruw materials required for the projact

' Ee ; faw Haterlal Reqnirements at (10 Mipa) |
. ; 1 :

g |DPeceiption ]Q“ wiiry  Souree r:::mrt ufl

A | Tron Yearing raw matcrialy ([BRM) —

1 | CLO. 0.3 PMvDC/impored]  Rail/ Sou
- 2 . irpy Qe Fipen 19.72 Imported Sed

Totnl 0.1

B | Fluvas

"o | Limostene (480 mm) ~ T 130 | imported | Sea

[ L N . TP}

L R T T R e LTI

5

in



AN

2 i Dokomite (40 to 80 ram) 072 | Imporisd Sea '
3 | Lime st (Sinker grade s _Importad San
4 _ | Colomile (Sinter grade) .55 i Imponed Een
5 | Duariie 324 | Rajesthan Rzil
Tenal ' 4,52 |
| Carban bearing raw maerial (CB
| (o) Haad Coklag coa 50% 3.2 . Imponad _Sen
b} Semi Hard Coking eoad 4% 250 Impoeiad -
1 PCICoal ' .25 Erprmred e
¢ | Cake brosee 0.18 Indigengus -
4 ) Anthracite (Low ViV, Ash) §.23 Imparted | Ses
Tolal 302 I=
Grang Toeal F2a4 ¢ Al Figures wre in Million ton

40 The total water requirersant for the 10 ATTPA steal plant, S0 MW jrawer plend apd
sovetiahip will be abaut 116 MLD. A4 present JSW ISPAT Stee! Lid., Dolvi Works has been
altovated ahoul $6 MLD water fory River Amibn, Nagoihane, K.T.Bandham apd ornser)
For 3 WILD hes beon ebtninod. Application is in progress fiog the balaate amount. M5 J5W
has parmission for deawl of 33.66MLD0 from Trgation Depl, Gove. of Maharashira, Waler
&aw! fFom River Amba semetioncd. Permission for additione! 55MLD water {3 ander
corsidezstion of Govt, of Mahernshira, |t wes further steted thar the ragion receives heavy
rainfsl; of about 3000mm antael by 2nd surp s water is ovailxblo in the Dam,

548 The wastrwilcr generaled from the indires couling circull wourlid be roated 1hrough
the. uoaling tower dnd pressure fler for recyaling purpase, The wasiewster generated from
the coke ovong will be iesred o 2 hio-oxidation plenl to reduco ihe level oF phenalio
compaunds, ofl & greast apd cyenide. The treafied wastewarer will be rouscd o the sysism
The waatswalor of gas cleaning plaots oF blast fimmoce wnd sical mell shop cuntaining
suspended solids will be olarifled fo the waslswater eatment planl. The clurified water will
be meyrled 1o the waste gas cletning units. Similarly, the wasrwater corning out From the
SEninuUOUS Fagting macting will be ueated to remove seale end oil end the mened water
will be recycled afeer cooling. The plant sanitary weste wwatce will be irsated in KeWagD
meatment pism and the eated water will be wsed for Jus suppression and maintanance of
plant green belt. '

94  De-dusting sviten with bag Aliers 8t 2] dust pencrating fecatons in it the umils
have been instaliad to control the dust enizzions »s well os In the BF cagt houss and SMS
and dust amission levels at work zone are within presaribod Nmim. Por the expangion
preject {5 MTPAL, which is under varicus stages, sccondary fogitive duzt emission sysizm
will be fnstaflod a2 the BF Cagt House, SMS und all ather uhis.

10 Public hesrlng ome condooted on 32012014 at Pfon Educetiop Secitly's Jaikisan
Vidys Mandir and Higher Medittn Schoo! w Wudhbml, Tlub. Pon, Disi. Raigad,
Meherasitta, The [ssues reissgidoring Uve publle hearing ineer alia incinde measures for
polluticn eonlzol, mfurmalion on ges holder instmlled In (he praject, infasruciis
devalopinend for water supply in the neighbouring wees, repair of roady, road trathc,
devmlopment of fishing activiry, repaic of Khadmd Bund, sreangemsnt far village candidnoas
gent [oreralmng in Ballery, more amplostmant fir the loca)s efe. 'h_,



k0 The mamer wes considered in W 317 £ T meating beld 00 8% — ¥ January, 2015,
whien it was deciled (o visit the site. Avyurdingly, siie visit was condueid on 9% March,
015 by 4 sub-committes. Based on the site visie coport of the Sub-Coommine and irs
recommendation the ]:n'gipasa[ wod forther considersd by the Expert Appraisal Commnse
findustry} during its 35" meeting held on 26" - 27% Marh, 2005 and eecommended the
pruject for snvirenment clearance subject to siipulation of the following specthic conditions
weid oihier mitigative measures skl canditions for envirenmental predecilon

80  “The Minisuy of Znviecenmenet, Forest and Climate Changs (MoEFCC) on the basis of
the, wfbresnid recommendaions of the BAC (1), hersby decided o prant Envirummenie]
(hearance 1o vhe praject under the providlons of Bid Noliflcation decd 14™ Sepimbar 2006,
rubjacy to gurict compliance of the Dliowh:g Speeific and Gemeral somdizkons: o

A SIFECIFIC CONTHTICN.

L,ﬂ"."J The projecs preponent should innell 24x? ot and wabs monitecng devices tn

RORIlOL 8ir cmission and eMuant discharge, as provided by CACB and anbmit mepaet
Lo Ministry and i Ragional Ll

it.  The PP should cosurs trealmeont of efMusct particularly from Blact Fumece {BE) and
Coke Owen plare The plant should ba desigoed o meet the cyanide stndards
slipufeied by MoEFCC under EPA Act 1984, :

L’Hf/ The commilment madn by the PP for plantation of the green belt tn the Lune of 655

LR it i It LG N L PRI

scres should be expodiiad, Theas rows of green' belt, 12 — 15 meters wide, all almg
the periphery ofthe plaot sheeld be plented.

v,  The CSK plan & submitied by the PP i the area of heaith care, rural infrasiruchrs
development, education, spors and caburel sctiviy, Swachh Bherat Abhiyen will
respetd 1o the sarkier poojecis and the ongoing projedt at Delyi sike are &y slow in
implementation. The CSR eclivities showud be implermtntsd cxpeditiously and

vimultanenusly with the impiomantation of the project, and snnual repart o0 114 _

wetiviny should be suhmimu_:l 6o e M inlstry

1 At lzast 5 % of the wial cont of the praject should be ¢armarked towands e
Ertarprisy Socizl Commitmond (B3C) besed oa loced nesds. The proponent should
prepare 4 demlfed TSR Plen for every next 5 vears for he uia:ing-:m—mprnnshu
praject, which inghudea village-wise, secior wiss (Health, Edvestion, Sanilailon,
IHealth, Sicill Development aod infrasrocture requirsments. such s srongthening of
village romds, avenus pluntation, e} acvilies in consullgion with  the locel
eommunitles and adminismmtion, The CSR Plan whil include tha emonnl of 2% reain
atrcal profive us provided for In Clause 115 of fhe Compmies Art, 2013 which
provides for 2% of the svenige ot profils of proviaus 3 years fowardy TSR setivities

- for itk of the project. A seporate budgel head should be crented and the anost capitdl
and reverme expendltvrs O varfous activities of the Plan sould bo submitizd ns pat
of the Complience Report 10 RO, s Bhopat. The details of the C3R; Plan should elso
be uplnaded on the compeny website and should glsy be provided in the Annua)

Raport o the company. h_‘
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bo davelopmem showid be done om ti¢ creek-ward side of the land, Lend area -
between HTL 0 190 mots of width of the creek, whichevar is less, on the landwird
‘#ide should be et free from aoy type nf development, =

Full. wrilizgtion of sleg both BF and SM3$ shoule ba implemenred. The detaily ihnu.h:'l
b st iited along with € menthly complimes repon '

Mo wastc water will be dlschapged ousside (he plant Goundary during normal
aperatlon, In case it became nocessary i discherge effluem meeting norms Ht w the
marine envimamend, permigsion of the relevant authanity should be ohiained,

o wlietriad sfuent should he retged: for any process.

Meawures should be teken to rachoze P levels i the minbion sir. Stack of adaqudte
hight & diameler with continuous simck menitoring facitilies ot all the starky shoutd
b proviced annd sulficient air pollurion control deviees viz, Clectrostatic precipltator
(ESP), bug house, bug filiers ete. should bo provided to kecp the omission levels
below Sdma/tNmd ond insmiling cnergy cfficient iechnofoyics in the Plant.
|

{r-line ambicn: e quality monitering sod continwols steck maonitoring facilitiss far
mll the stecks showid be providet 2nd subficiant sir pollutlon contre] devices, (luseous
emission levels including secondary Migitive amissions (rom 21§ the sowrces thould be
voritralled within the latest permissibile limits bssued by e Ministry vide ¢.5.8
$1HE) cared 3ih May, 2008 and regulacly manitored. Gujdaffaes ! Code of Praclics
issued by the CFCH sthauld ba 3/ lowed. :

Dust suppressian sypsiam and bag Llk=rs should be jnstelled b eonral the Rigilive dust
amissiong Bl somweyor and tensfer points, product hiendling, leading ood 1nkeading
PALALE.

Werer ponsumplion Showld net enceed a5 per the CREP standand presorbed for the
steel plewts, Additlonal woder, il any, requiresd for the plan projeci openstions shauld
be met form rainwele: stoced [n raimwater harvesting struatures.

Rainvaler harvesting scheme should bt prepaed so thol the whiwaler com be
callected, re-ustd and may be wacd for ground weter cechwgs. Tho concrelo dralns
shauld bo de-giltsd and reguiar supervision of the areas should ba carried ou 5o that
blocking of drains rmay bo avoied for quick dlssherge of raimwaler. Sforts should
hurther be mads (o use maximurs witer From Ihe tein water harvesting sources, if
nesded, copacity of the resarvolr showld be enhenced 1o meet the maximym water

. meduleamnent.

Alb thy cfflusnes dhould ho wedled snd revsed for die suppresstonipreen bajt
developmant, Mo effueni. shootd be discharyed and “zaro® dischocgs should b

adopted.
Full urilizetion of fy ash should be ensurad ey per Fly Ash Hatiflcadon, i999 ond
sgsequent amendniont in 2007 end 2000, ANl the fly ash chould be provided to

comenl a0d brick manufacwgrars for furthet onlizotdos erd Memorepdum of
Understanding should be submitted va the Ministry's Regional Office at Bhopal, ﬂ‘,

&
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uzardous materials rediced Juring construction phige md in plant operndios
shiriald be stored praper.y s per the ragulations and reusedirscycled os por the BIF)A
Kules.

Wihicica and constiut oo nachinory e rly maniained to wlnimize the exhast

* emnlgsion as wall s ol penoraion W nieEL piesoribed standecds,

XEX.
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Riske 3n¢ Disasaee Manggrsm ¥isn slong wilh the: mhigstion inessurws shovid be
prepared and implameniad.

Al 2 rgcommendstony mode o ke Charer on Corpomte Redpensibiiily [or
Enviteamient Proteciion {CREM) for the Seec) Flants should be impiemented.

AN the commitments mde to the public duriig public hearing/public cansu i
sheuld be satishiztodly trplemenred and ndoquate budget provigicn shewld be mada
wpvordingly.

Al e penuoneme workers showkd be covered wpder BSI Schome, The company
should have e provision Sor troatment of ity workers &l the Jocal Nursing Liomes® &
Huspiih m ¢ase of emergency. Asnosi dsdical Check-up on some medical
porainceera like Bloed tea, Chast X-Rey, Eye wst, Audiometry, Spirometry elc.
aheesld be conduetad gnongst the emplagess of the Company.

CENERAL CONDITIONS:

The project antherities most sivletly adhere to the slipulations made by the
dubamshira Pollutisn Conircl Board ond the State Govemment, '

Ne further sxpansion or inedificatons in dhe.plen should be earried out withdutpeios,
approval of the tinisiry of Environmont, Foredts and Ci[mats. Change (MoBFCC), - -

Al 163t four ambienl sir quelity tonitoring #iations should be carablished in e
dovwmsmrd direction s wail as whepp marimum ground level conceniration of Phin,
Fhly s, S0y and MOh are anticiparsd in consullatian with the SPCB. Data on pmblent
abr quality and siack enisgion shouid be regularly submitiad 10 this Minisiry including
ity Reglonu| DT ot Nagror and the SPCB/ACPCD cnce in six moniha.

bndusl i wastewveier should be propocky 4.:=|:r5|h:nr:.lv:q:[;L trealod du a5 to conform W the
stayderds proscribed ander GSR 422 (E) dated 9% May, 1993 and 31" Dedemizr,
F9%1 or a5 amended fem rime- 16 time. The meatsd westewaber should be urilived for
ROt P e

The overall noisz evels in and. asound the plany acea should be kept well sl the
sinndands {45 dBA) by providing noise conral messures mcuding neoustic hoeds,
alfepcers, enolosures #o, oa all sourens of noiss geperatiag. The ambiont noisa [@vals
shewdd eoniBiny @ the slandards presertbed under EPA Budes, 1989 viz, 75 dBA
{dujrinme} o) 70 dBA {nlghtinmel,

r
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Oocopational health surveiliznce of the workers shoaid be done on a regoiar bosis aml
1ecords mainminad os per the Fagtarizs A,

the compeny sheuld develup rein water harvesting stucnres @ barvest the rain
water for uifl beation in the lesn seoson besides recharging the ground waier 1able.

The proicct proponent should alie comply with all the enviconmentl preicotion
measures and safeguerds racommended Iy the ELA/EMP ieper. Furthar, The cympony
must wdortake Socic-sconomis develapmant activities in the sumoundlng villages
like community developmenl programsics, edulione) progrummes, d.r[nkmn waler
supply and healti) cans stc.

Requisite funds sbould be earrarked 1owardy capitsl cost and RELITINE wostHnaum
for covironment polluticn condral megsures o implernent the condifions stipulated by
the Minisry of Environment, Forsts snd Climate Changs iMoEFCT) o5 well g3 the
Stute GovammenL An émplementation cehedule for implementing afl the conditions
stipielsled berein should be submined 10 1he Regiomal Office of the Miniskry a2
Magpur, The Funds 5o pravided shouid not be diverted for any sthor purpos:s,

A copy of clesrunce |erler should ba senl by the proponent w concemad Panchaya,
Zlla ParishedMuninipal Corporatlon, Urban Locd Bady and the local KGO, [f any,
from whom sugpestensrepresantattons, if uny, were meeived while procmising (he
proposal. The olsaranee [atker shaudd miso be put on the web shie of the umnmy by
ithe proponst,

The project praponent ghould wplnad the setus of complience of the siipolaesd
sovieonment cleamunce conditions, mcluding resiits of monitored deta on their
webdiie aad should vpdaie 1he same pezicdically, I sheu siuhancously be sent b
the Reogiona) Office of the MOBEFCT ot Nagpur, The repeniive Zopal Office af
CPCE and (e SPCH. The aieria potlutont [evels nemeiy; Pivha, 50y, NOx fembient
hevels as well m stack emisstors) or critical sectaral paramerers, indicated for the
projecs should ks monitored and displayed at 2 copvenent focarkon nesr the maln
gete ofth: compeny in the pubile domeln.

The project proponeal showkd ulsn wabmlt gix moenthly reports an the status o the
vomplisnes of the sdpulaled ervimmmenial conditions eluding rasilis of monitoved

. daz (botk i hard copics ns well as by c-minil) io the Regione! Office of MOEFCS;

xid.

Hilw.

the respestive Zonsl CHfica of CPCB wnd tha SPCB. The Regional Crffioe of this
Ministry st Nagpar / CPCB [ 3PCB should monitor the gupulsted conditlone.

Fhe dnvirpnmentsl Haement (ot ench Gnancial year ending 31 March in Form-V as
i mandatad w be submitied by the project proponens 19 tha concennad State Pollwicn
Comirel Board as prestribed onder the Envimoneent (Protection) Roies, 1985, as
amended subsaguemly, should weo e poe an the website of e eocnnany 2long winh
the status of compliamee of snviremmental condittons snd shoukd wido be deni fo the
rospective Ragional Offfee of the MOEPLT & Magper by o-mmail.

The Praject Propprent should inform the public thut the project has been aoiorded
enviromnental ckamnce by the Miniscy and copiez of the clearancy letter gn:
availablc witi die SPCB und imiy nlso be wen at Websits of the Ministry of

A



Environment, Forests and Climate Chimge (MoEFECD at hripreayfrnic.in, This
should be sdverissd within seven days fram whe date of issne of the tlearance letrer,
al least in wn Joes] newspapers fhet sre widely civolmed in the region of which one
ghould t in the vemacalar Isnguege of the Iocality concerned and o vopy of the sume
shepuld be Forwnrded o the Reogional olfies o Wogpur.

ny.  Project. suthoritios should inform the Reginna) Dffice as well 85 tha Ministry, e dae

of finamcinl closure and fnal approvet of the project by the congemed sutharitbes axd
the dete af compepding the lumt developarent wonrk.

10, The Minizey poy pevoke or suspend the clearance, if implemémation of dny of e
Above condidons 18 aod sabsfaciory.

11, The Mnistry rosotwes the right 1o etipulate additional conditiens i) fbund necassary.
‘The Compaity In a limws bagnd manner sheuld Injplgment thess copditons.

2. The sbove conditions should be entorcd, iiter-alia onder the provisfous of the Waker
{Preveniion & Comre! of Polluslong Act, 1974, the Air (Proventdon & Congol of Poliudon)
Act 1981, the Environment (Prolectiont Aoi, 1986, Hezordous Wasteh (Managemend,

HandUng and Transhowndary Movement) Rulss 2008 :!u:H'.1 the Publie (Ineuramee} Liability’

Act 1991 elong with heir wmerdments and rules.

-JIJW

{Dr. Sutish T. Garketi)
Scicotbst “T*

Copy ho:-
The Stirean:, Depariment of E.nﬂmnm:m Govi. of Meharashtre,

|
2 The Cheiroen, Cedtral Mollution Coglral Roard, Parivesh Blavan, EED-EIIH'I Offles. .

Comiplex, Eaal Atpus hapar, Mew Dedhy, 110 D32,

1. ThaLheirman, Mabuenotr Pelhutien Conirol Board, “Katpatant Poiat, 3rd and 4th loor,

Opp. Cina Planor, Slon Circie, Board Mumbee 2 Jay Bharathdwla Wagare, Air Forra
Quarters, Sian, Mombei, Meharsshtre 4000227

+. The Addiftosal Frincipel Chied Gonservator of Fores (C) dEpistry of Snvienament
Forest And Climale Chenge Regional Office Reghanil Oilice (WCI), Magpur

> divarg FHer Recor! FilafMonitoemg file,

T
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(D, Balish C. Garkoii)
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SAMITA RAJENDRA PATIL

ADORESS!

T,
The Cominlites

Sir,

cyub: Representation on behalf of the viflagers staying, at Dolwi, Karswi, Kharmachela,
Wave, Gadab, Kharkaravl, Kolwe, Baneahat, affected by the activities carried
put by 15W Steel Company

paf: Ordar dated 27052021 passed by the Hon'ble National Grean Tribunal In
Original Application Mo, 12272015

[ say that the present representation .= on behalf of the villagers 35 gre residing at the

villages as mentionad In the subject of this forgolng representation.

1 say that traditionally the famms lands as situated in the aforesaid villages have besn
eultlvating Fce and as a matter of Fact the the villagers had been faking very guod
crop of rice until presence of the company J5W steel started s uperatiun; nearhy
thiere vilage lands. ' ' ]
That dus o the Existénce traditional bunds knowh as pcharbandasti { a retaining wall
that obstructs saline creek water from enterlng fanming areas) the farms lands have
been protected and had rermained fertile,

1 say that due to the cngoing activitles and expansion of aperations, that is eraction
and expanslon of jetty and navigation area far the ships travelling to the naarty reck
wnawn =& Ohamantar creek, the Kharbandash destroved at many places due to which
the saline crock water entered agriculural felds and the eaid lapds have been laf
pertnanently inferile, alsn the said damage is irrevversible.

I say that the local authoritles have rompletely wnored the issues as rajced by thete
villagers. The company wihlle going on with Its expansion activities and construction of
a conveyar belt has caused massive destruction of manaroves which has baan
observed by the MCZMA, | alsn say that the company has dwmped huge amount of
chemisal solid waste on privete as well as government fands, the pacticular hazardous
chermical hag left the agriculiural landls Infartie also the s@id washe has blocked the

It




nateral waberways of ratural streams. The blockage of said waterways has also been
causing floods during the monsaans.

I further say that due ta the operatlons of the company huge amounts of texle air gats
released which forms dark cleuds like formations, which atso containg ron particles
and other boxic parddes which settes on the everything including Farm lands, waber
resaurces and the houses of the villagars, the operations of the company also result in
naise pollutlen which has hacome 8 major issue.

1 say that mangrove destruction, sailing of huge ships in the dreek araas, destruction
of Xharpandashti has largely affected fishing and farming activities resulling into
famines due to non-availability of natural fishing aﬁd crops 10 their own figkds.

1 eay that Inlkally I had filed an criginal application bafare the Natconal Green Tribunal
for raskitutlon and ¢laiming damages ete, in respect of anvironmental damages caused
by the company B the varous wallages narnely Dolwi, Karawi, Gadab, Eharkawl,

Kharmachela, and Jul Bapujl and other swreoundings whereln the fertllity of the -

agricubiural lands situated in these villages has be adversely affected.

I sy Ehat cimilarly [ havae also mentioned in the sald application that the company has
dumpead its waste material not anly ¢n the private lands but also on Govemment land
and on the mangrovas planted nearby and the s3id envirenmental damage is spread
on large areas of vanous villages situated at Pen, Wadkal, Allbaug and the adjcining
highway including the Erharmantar creek thercfore it i$ necessary for me o show you
a'll thase places, similardy many villagers have now come fBrward and have
approached me raquesting, [hat {hea cnmrnitteé should vislk thelr [ands In the
afq-re-_:.ai-:l villages and submit report on the envirenmental damage. The sald villagers
have also zubmited their representztlons on 1L08.2021 to the committes for
consideration cf lhe same,

I further say that for the sake of conveniance fo the sald committes T am annexing

the list 6F villages along with serlal numbers:

. . | GADAB. © O lsomvEy Ne, - ARES |
NAME OF FARMER _ { KASHINATH 142 435 |
. . BHAMUAS .
KOTHEKAR
GAMESH LAKHAMA 732 T ngen
KGTHEKAR
PUMDALIK HAGA ™ 0,704
KOTHEKAR
SAMTOSHRAMA  {43/1 ) ‘924 i
KOTHFEAR
MAHADEY HARAYSN |




120

EOTHEEAR 15/, 212 484 IR LEN
| sHASHIKANT 161 0.721
SOMHATH PATIL
SUMA HARICHAMDRSA | 1052 G716
s RODEKAR
LAxAM MAYA FATIL | 2240 0536
DALIP AHANT 143, K1 o
KOTHEKAR
MORESHWAR LAKHMA | 500, 374}, 398 '3 548
PATIL !
EOPIMATH TUEARAM |15 7440 LOLlaG
EOTHEEAR,
BALIRAM KRUSHMNA 1440 2414
KOTHEKAR .
SULIL MOPES WA R 35 0224
KOTHEKAR,
DRYAWESHWAR RAMA | 372 6.510
KOTHEKAR o |
LAMEER SITARAR E2/0, 8540 0,751
KOTHEKAR
-| LAHU MORESHWAR 11 0.5}
KOTHERKAR
PRAMOD KRLSHNA PESD, 320 0.31%
KEMI -
FEAN|MN BHASKAR 471, 624 1.594
MHATRE _
: YISWAMNATH SOMA 1240 (.20
‘| KERI
[ VITTHAL SOMaKEM 200 0. 754
| MARAYAN GhulANAN 0 47
| KGTHEKAR ! |
DEEFAK KASHINATH | 2078, 3172, 5240 655 !
RCGTHEKAR
SANTOSH 131 4.300
HARISHCHANDRA,
KOTHEKAR .
HMAREGH 1 0,300
HARISHCHANDRA
. KCOTHEKAR
YASHODA T3/1 0,250
HARISHCHARNDRA,
KOTHEKAR
MAHADEY BHAMLIDAS | G240 0448
KOTHEKAR
SUBHASH BHAMUDAS | 280 bl




129

KOTHEKAR
" | BHISEN VITHOEBR ot 0478
MAATRE B
SADASHM GANPAT 0 0ALE
|vorHERAR
SACHIN DHARMAI 270 L (A0
- KOTHERAR
I T r _
KAMALAKAR 1971, 45 1343
TUsARANM PATIL ;
saMJaY JerarDar | 1sga A [0-36.0
PATIL !
KOLYE ., .7~ |SURVEYNO | AREA
NAME OF FARMER BALARAM GAMNPAT 1743 Al P4T-T
: KOLE :
. REBIEA] GAJAMAM Iy A0 477
KO i
MARATAMN GAREAT] LY Ty | 0-54-5
MHATRE
40 1_ 0-50-f
DATTARAY MAHADEY | 7/2 | 1-11-30
TMHATRE '
' "1 -82-20
NARAYVAN PADMAKAR | [47] | e g3-50
MHATRE b
SHAMNKAR HASHA, 12 O-55-a0
MAHTRE
- | KALAPAMNS HIRARAER 1340, 92 d-34-40, 3.8l
MHATHE
HAMBAKLIMAR 413B G-d3-30)
DaNGDAR MHATRE
13 N-20-20
11571 01290
FAMCHMANFA, Sl -23-30
| PosURAM MHATRE
PRABHAKAR [ 64 -37-1
MAHADEY MHATRE
LAXMAN DHARKA 13ME 0-34-50
MHATRE
SUMNIL Fahd PATIL [ 852 0310
JASHEH HIRAMAN paie & 0-17-19
KCLI
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MAFLU FATIL

ANUSATR PAOMAKAR - 254 0-17-18
KoL)
YARNITA RAMCHANDRA | 72050 0=l 710
Kl
YILAS FAGHUNATH. 2 =351
MHATRE
SCHARNATH FAMAL 165211 280
FATIL
EALIRAM HARIBHAL T =538
PaTIL
i et 08-S0
VLAY PAMDAS IRATA {-3d- 540
MHATRE )
EASHUNATH DEARMA, | 1071 -14-70
MHATRE :
L2¢2 44-9
SAMESH MATHA PATIL | 2074 0-54-50
30 0-28-30
kY B (=637
154 (-14-70
1354 D=26-10
SUREKHA, pat el b 3-20-T0
BHALCHANDRA
MHATRF _ .
EELAL CHANDRA g O-A42-50
MAHADEY MHATRE
, 204208 021-20
SHANKAR VLAY 254 G-25-30
MHATRE
ASHOK AR g =31-10
MHATTE
. | HAMDEY FAM MHATHE | 35,241 1-24-5
_ 350342 (1434
FARZHURAM 251144 0-35-5
| JAMARDHAN MHATRE
BHAGWAN DAMODAR | 2671 1-33-R0
MHATRE
A3 I -
SHAMKAR BALAJI 47 (-657-90
| mBATRE
HARISHCHANDRA, 1 IA) e ll=10
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21 f=d250
1o B-30-110
d2/68 [-38-d1
KASHMATH JOhA, 217501 0205
KL
MARESH JOMS FATIL 1655 (255
YVITHOBA DHARKA, /1 (=60
MHATRE
YITTHAL SANPAT S AT L=3 60
M 1ATRE _
TopARAM NAMDEY 1741 J-38-440
TULSIRAM KALEHMS | 345/] -72-30
MHATRE
LESA -72-30
FANDHARIMATH 3642, 18/[B 0-82-2, 49,00
JAGHHATH MHATEE
CHAMDRAKAMT 45014 =25-50
RAMEHAL MHATRE
10/ O30
EAVEANT 45%1/H 3590
CHANDPRAKANT
MHATRE
| BHRIKANT MR (L2560
CHADEARAMT
MHATRE .
g -0E-00
LMskANT SMIA 0-35-50
CHAMHDRAKANT
MHATRE
SLIRYARAMNT 11421 ke G 500
RAMBHAL MHATRE
T4 03740
MAYA RAMA PATIL I 02530 .
3144 (e 25500
. | DEV.M RABAA PATIL 35 0-46-50
RACHA KRUSHHA 221 O-12-18
DEVASTHAM
1372 Q-15=24
1353 {ridE-19
DT Ta RSy WMARLITI 34 32550
KMHATRE




[FASHMATH HASHA 4372 03520
MHATRE
TARAEA HAMBEY aErfA =3 0=3
KHEATRE
SANTOSH GAJSMNAM 167} =g 10
MHATRE
AMAMT HAMAMHATRE | 2241 070
HARATAM MORL Sdfdn (=30
MHATRE i
ASHOK GOPAL 117428 {1620
HWEKAR i
R AL
1641 {-52-TH)
167 037150
1443 -30-40
FADMARAR EBHIM Ridsa, Q- 17=11
MHATRE
BB -3 550
EEEIBAl SHANTARAM | 411 0-57-50
PATIL o
| MAHADEY MaMA KOLE | 1613 0-32-20
PRAKASH DAMODMR | 147t (=200
KO
T 1443 B-07-60
FAMENMUR GAJARAN | 2420 -32-00
| M-ETRE
FASHIMATH NARAYAH | 1%/1/] -45-30
}{m - - ——
JYOTINATHURAM | 7.3
MICIKCAL
SHIVal GARPAT 2443 43,1
| MHBTRE
BEHACWAN BIATTU 1045 40,70
PATIL
mARSY AN HARIBHLL 101 58.20
FATILLY
142 40370
MADHUKAR HARIRAM | 2%1B 116080
MHATRE
BHASKAR AAMMEN HA 43,50
MHATRE

(2.4



Er AL A R DA, FobLL oel 55 O
MHATRE
DATATRAY KaLU 5542 5750
- | MHATRE
FOHIDAS GRyARDHAN | 4245 12.50
MHATRE
1501 1,38 10
HARAYAM VI TTHAL I A 47,30
PATIL ) o
[ MAHADEWH MARA 2471 Ly [
MHATRE
2444 25,30
VISHU FaMOURANG T L6730
MHATRE
JTEMDRA GAMNLY 3043 20641
MHATRE
DAMAN JANARDHAM | SHIK 8350
FATIL
37 13740
I 5920
HANKUBAL JAMADHAN | 2171 A 3040
FATIL
1R 55
GAMESH MAFAYAMN 315 .00
PATIL
SHRIDHAH 14724 ‘1.5
EOFIGHAND MHATRF
BAMAKAMAL PATIL | 75744 L (.35.3
MASHEBA DAMODAR 272 03160
PATIL . -
FAJAMI KAMAL PATIL | 3a¢3 012,70
KESHAY SADMSHIY S671 {.£9.30
MHEATRE
MANOHAR MAMDEY | 2341B] 03740
KO
SOMMATH JOMAKCLL | 224513 0,20
FIRTRLUMAR: Bt ] I 020,24
DASODAR PAT|L :
4354 TR
BENEQHAT SURVEY NG | AREA
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THAME OF VILLAGER | MARLT| BALARAM ) 1700
. . : “FPATIL
JAMARDHAN VITHY | 54 .00
MHATRE _
75 T80
" | HarISHCHANDRA, 15 20,70
GAMU FATR  THHESH
JOAma FETIL
‘25 J2.o0
ARVIND MARATAL 23 G030
PATIL
RAM DEVJI MHATRE e 30T
1
DIMNIAR FARSHURAM | 44 15870 ]
WMHATRE .
51 3380 -
BHARAT JANARDAR N 95.40
PATIL
WAMAN GUATMA PATIL | 66 171,30 |
e f 113.80
MAGHINDORA - ye! & 30
FADRA AR BARTLL
| &0 L6 A
SUMANDA KA AKAR | TR £31.00 i
MHATRE
e I3/ 210
OHARMAN BHARGHAY | & 1301
MHATRE _
14 ! 46.50
HFUSHIKESH 154 0546
++ | BHARGHAY MHATRE
483 0.7 .40
vl .24, 10
GOPAL PAOMAN 22 | o420
: MHATRE i
16612 N33 _ddk
ARLISH RAMARKAMT gA 026,93
MHATRE
4B 22,00
12V L'A 0.57.70
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AT AR P me , L SUW"‘“ R ""FE!" .
NAME OF VILLAGER | MORESHWAR 153/ G-27-00
) | HASTHA MHATRE
HAFE | SHC H AMDRS, 153/E 2020
.| MaREzLy PATIL _
| KASHIMATH JOA, 12111 (RS- (H)
FATIL
VIMAYAK [KASHINATH ;15202 05104
MHATRE
1532 5304
VATSALABALIRAM ' []58 0-41-20
FATIL i .
vt ammasrarm | a0 5090
MHATRE
L5042 350
BalAs POSHA MRSTRE | 151/1 80,90
ASHWANT 141/1 50,60
BALKRLESHHA PATL _
[HRAMATH LAXMAN | 10842 13,30
MHATRE
GAMESH KATHCR T¥m2 0. 7760
JAMABHALE
153/1 050,26
MILESH KAl HGR 1372 07760 3
- | JAMBHLE
- HAR) PADL MHATRE | 2772 089,10
LASIMAM GARL B2 05770
MHATRE
16454 .70, 10
FADMAKAR SHIVYRAM | 1751 03050
MHATRE
DHAMNA DANCODRAR T 64250
MHATRE
| ARIN TR PR 17534 .30 50
MHATRE
3142 31550
ARIUN HASHA 1441 05590
MHATRE
HARIEHAL MAMDEY 7514 04850
MHATRE _
7612 03290
MUKESH MOTIRAM 116/ 0180
JARBHALE




| MaRATAN RAMBHAL | 141/WE 0.81.50
MHATRE
A A 01840
- AVRIASH MAHADEY 14242 01750
MHATRE
PARSHURAM KISAH ITXMA 0.49.0:0
MHATRE
LAXMARN BALARAM 13852 02600
* | MBATRE : _
1341 0.47.30
DAMAJ DIVl defd 2100
JAMBHALE :
FANDURANG RAMDAS | |17/4 (57,00
MHATRE !
AATMARAN DHAKL SLAl 0.36.60
FaTiL
TALYITHOBA MHATRE | 2672 042,20
HARIEHAL BALYA, 0B 0.15.50)
MHATRE i
C$1710a 031,50
MAHESH BHASWAN Y I/E 0,23 40
PATIL _ i
SWATI EHAGYIAN 6171 0, 34 20
PATIL
PANGURANG NAGHW | [64/5 080T
IMHATRE © _
PARSHURAM nACL Bl 0,25,
MHATRE
SADANAND RAMDAS | 22/ 02830
MHATRE
HAMOEY NARAYAN . 136/3 02220
MHATRE '
" | CHAHDRAMANT LTI 02100
RAMCHANDRA,
MHATRE
Gl JARAR JEKHA, 56/ 18 0,30.04
MHATRE
EALIRAM VASANT 1124/8 04890
MHATRE
T4 0327
13241 0,09.40
MURLIDHAR 0,15.04)
CATTARAY MHATRE
HARESH DT TARAY 0,154




MHATRE

MHATRE
7 | HARISHCHARDEA, 0.45.10
SHAMKAR MOKAL
PADRSE AR DHAR A B 050,90
PATIL
MAKDAMNA SANTOEH 0,344,040
MALl
RAMCHANMDRA HIRL BTN .11.99
MHATRE
1A 0.E0.30)
PARVATIDAMODAR [T 0,25
PATIL
147 213 10
GEVII GakPAT Pl .43 3
MHATRE
CHARGURN A 431 fA5 10
HARIEHALT MHATRE
KaMal DAMAMHATFE | 13]1/3 0, L0
' 6| 0.45.30
PARSHURLAM FaMAL | 39/ 0.32.60
| pAHATRE
2513 .54, (H)
PRABHAKAR MAHADY | LERM1B 111720
PATIL :
1071 IR ]
HARIBHAU DAMAD GRS A 03350
WMHATRE
| eakda M RAGEND #4371 050,43
MHATRE
ZITARAM PANDU PATIL | 13611 03230
BN GARY 1568 0.38_30
MHATRE
MAHADEY BARKYA 1674 02450
MHATRE
FPRABHA AR, 12311 G40
TUKARAM PATIL
KASHINSTH POSHS, 12 0.15.50
PATR
KISiAN HARI FATIL 230 056 L0
PRABHAFAR 123411 04140
TUNCARAM PATIL
| EHEAN BAREYA, 304 0230

}24
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EAMLAKA P BAFLTI Tt X% 14
MHATRE
AMAMNT EAantal Bvd N3350
MHATRE
SUNIL MAHADEY 1lH2 L4330
MHATRE
AMANDEA G lANAN | T4/ 03620
FATIL
SANJAY GANU [EEIETEY 03290
MHETRE _
SURERH HIR AN 16526 0592
J BATIL
DWARFAMATH e A3 Ol
BARKYA MHMATRE
SITARAL CRAMOIDAR I 1537174 N2
MHATRE |
- |KaRMASHELA . | SURVEYNO ARER,
L _ | MEHSUL . . .. i oo
MAME OF YILLAGER
SUML MORESHYAR aar 22,40
KOTHEKAR, L i
SANTOSH RAMA 6341 240
KOTHEKAR
MAHENDR A, B A MA 371 3500
KOTHEKAR .
DY AMESHYAR Faia |59/ e 00
KOTHERAR,
RaMDLIRANGS /3 1700
R ESHWAR
KOTHEKAR:
MARAYAM 5 L7
MORESHWAR
KOTHERAR
LAHU MORESHWAR | s ‘17
KITHELAR
SACHE DHARKA 27 44
| EOTHERAR
KASHIRATH 41 X350
Bl IAMUDAS
KOTHEK AR
PRADIP KASHINETH 41 20,00
KOTHEKAR
SUBHASH BHANUDAS |58 21
KOTHEKAR




T WAHANEY BHAHUDAS | &5 21
¥OTHEKAR
SAMIR SITARAM B4 45,5
KOTHEKAR
[ PRIM SITARAR a5 2343
.| KFOTHEKAR
PRAVIM BHASKAR 41 1.07.3
MHATRE
PRAVIN BHASCAR &2 521
.| MHATRE )
BHIMZEM vITHOBA gar1 AT.8
MHATRE i
"| ANy BALIRAM 14¢3 2550
A KOTEERAR,
CHANCHFARBHAGA 14,2 (17}
BALIFAM MHATRE
.| AT KALLY 1 A
KOTHEKAR _
ANANT HaLU 40 1532,
KOTHEKAR
MARAYAH GAJANAH |7 54,70
KICTHEKAR
RAMBHAU GAJANAN |7 - §4.70
KOTHERAR
SANJAY JAMNARDHAR | 168734 L3650
PATIL .
KHARDOMEI . . |SURVEYNO - | AREA
HAME OF VILLAGER | RAMCHANDRA HIRAN | 40424 01960
PATIL
LAKSHMAN HIRA A0F2E 0.LE 50
FATIL
SITARAM HIRAL PATIL | 4005 0.16.10 :
MRLESH BHARGHAY |40 E 0.1%.10 !-
RATIL-
SHANKAR EHAL FATIL | 0 L6, 80
MAKURAN EHALS ST, WEMT FENSD, T2
PATIL
JAMNARDHAN KHARND | g2 LELT
FATIL




BALRAM BAMA FATIL | 19724 023380
_ © [ MARMADA SHARAM | 135, 52 07090, 0.72.40
" FRATIL
KRUSHNA MAYAFPATIL | 68 1.07.30
KAl AR 57 53610
PAMDLIFANG PATIL
MARLIT] BAMS FATIL Lt 3] 023,50
KASHINATH BEARMA, I 2350
PATIL
© | MARAYAN BAMA FATIL {5k (6100
"t KHARLJAMBHELA SURVEY NO ' AREA
MITIN KISAN PATIL 38R, 3312 0.55,40, 0.06.26 '
CHAMNDRAKANT J5 4T 59
PARSHLURAR FRTIL
TKHARGHAT : SURVEY ND - - - AREA,
|sHaher Bra PATIL | 2214 .20,
| ASHOR SHANKAR B 2.20.0%
PATIL .
CHAMNDRAK AR T L 02300
SHANKAR: PATIL
ANANT RAMCHAMDRA, | 20748 071070
MHATRE )
1OHATReNM PANDURAM | 377] 07510
PATIL

11. I further say that as per the said order as passed l:I'."_l:hE Hon'ble Matlonal
(sreen Tribunal, the committes has besn empowered Lo estmate the extent

of damage caused along with awarding compensation and rehabilitatlon and

also tn seek assistance from an expert further as per the said order the
committee was required to hold the first meating from one month of
passing of the said order and Lo report of the commilttes was required to be

submitted within four months.

12. I =ay that the situatian of the farmers on these lands s precanous doue bo

loss of incorne therafore immmediake action 15 required ta be taken In respect

of the agricultural lands.
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13.1 therefore request bto inform me |n advancs to cshow you the damage caused o
the above areas In the best interest of villagers and for conservation of the
overall environment in the said areas.

14.1t is therefore prayed before the Hon'ble Committes:

That as per the order dated 27.05.2021, the Hontle Committee he pleased to
ascertaln the extent of damage caused (o the affected areas as are stated In the
above mentknad reprasentation,

That uptn ascertaining the extent of damage, the Hon'ble Committee be plkeased Lo
award sppropriale compensation to the affecked agqricultural land owners,

That for the purpose of ascertainirg the axtent of damage the Hon'ble Commibies be
pleased o visit the affected aréas for the purpose of carrying inspection,

That the caid inspection may be carried out within reasonable time, preferably two
wasks from the date of receipt of the present representation.

That vpon fixing of the datd for Enspex_:tlar;l, the schedule ofF visik be communlcated to
rme for the sake of assstance 1o the commlttes,

That any other steps be taken as necessary & i the best interest of the affected

Persons.

Flaca
Giate ' Samita Rajendrs Patil



Mame of farmer

Village Name

Survey No.

Ashok Shankar Patil
Kharghat,




_ Mame of farmer H Chandrakant Shankar Patil

0 Village Name : Kharghat

i Survey No. : 2n1¢C

MName of farmer Mamada Sitaram Bhoir
Village Name Eharchirbi

Survey No. - 135, 52

MName of larmer
Village Name

Survey No.




Name of farmer $
Village Name L]
Survey No. :

Creck water inserted into farming land

Sitaram Hiran Patl

Ehardhamba

43 C

126

MName of farmer i Ramchandra Hiraji Patil
Village Name : Khardhombi
survey No. s 402 A

Creek water inserted into farming land

Mame of furmer - Laxmi Laxman Patl
Yillage Name - khardhombi
Survey No. - W1 B

Creek water inserted into farming land
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MName of farmer Savitri Bhargav Patil

Village Name 3 Khardhombi

Surviy No 2 4073 D

Creck water inserted into farming land

Mame of Farmer i Dattaram Pandurang Patil
Villape Name - Khardhombi
Survey No. - kil |

Creek water inserted into farming land

MName of farmer I Janardnan Khandu Patil
Village Name : Kharchirhi

Survey No. 12
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MName of farmer - Tukaram Barkva Patil

Village Name Kharchirbi

Survey No. : T2, 6902

Name of farmer : Krushna Maya patil
Village Name 3 K harchirli

Survey No. - [

Name of farmer : Krushna Bama Patil
Village Name ' Kharchirbi

Survey No. : 0




Mame of farmer : kFamlakar Padurang Patil
Village Name - Kharchirbi

survey Mo, - 37

Mame of furmer : Baliram Bama Pati]

Village Name - Kharchirbi

Survey No. 32A

Mame of farmer : Mitin Kisan Patil
Village Name - Kharjarmbhela

Survey No. 3871 B, 38/2




Mame of farmer
Village Name

survey No.

Name of farmer
Village Name

survey No,

E.ashinath Bama Patil
K harchirlyi

2 C

Name of farmer

Village Name

Survey No.

Chardakont Parshuram Patil
Kharjambhela

$HIh

Maruti Bama Patil
Foharchirbi
328
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MName of farmer : Santosh Rama BKothekar
Village MName : Kharmachela Mahasul
Survey No. 1 631

Name of farmer : Sameer Sitaram Kothekar
Village Name : Kharmachela Mahasul
Survey No. : 84

: Aruna Sitaram Kothekar
: Kharmachela Mahasul

1 85




Mame of farmer + Sachin Dharmayi Kothekar
Village Name : Kharmachela Mahasul

Survey No. =27

Name of farmer : Pandurang Moreshwar Kothekar
Village Name + Kharmachela Mahasul

Survey No. : 33

Name of farmer ¢ Pradeep Kashinath Kothekar
. Village Name : Kharmachela Mahasul

Survey No. : 61




ame of farmer

fillage Name

Name of farmer

e Village Name

Survey No.

+ Mahadev Bhanudas Kothekar
: Kharmachela Mahasul

8B

| Name of farmer
Village Name

Survey No.

LN

+ Subhash Bhanudas Kothekar
: Kharmachela Mahasul

1 68

¢ Kashinath Bhanudas Kothekar
: Kharmachela Mahasul

t 6l




Name of farmer : Lahu Moreshwar Kothekar
Village Name : Kharmachela Mahasul

Survey No. : M3

Name of farmer : Sanjay Baliram Kothekur

Village Name : Kharmachela Mahasul

Survey No. : 14/3

Name of farmer : Sunil Moreshwar Kothekar
Village Name : Kharmachela Mahasul
1 0312




Mame of farmer

Village Name

Survey No.

* Dnyaneshwr Bama Kothekar

: Kharmachela Mahasul

Mame of farmer

Survey No.

: Mahendra Rama Kothekar
+ Kharmachela Mahasul
: 31

1 Manda Marayan Kothekar
: Kharmachela Mahasal

1 34




MName of farmer : Bhimsen Vithoba Mhbatee
Yillage Name + Kharmachela Mahasul

Survey No, : B&/1

Mame of Farmer : Ananl Kalo Kothekar
Yillage Name : Kharmachela Mahasul
Survey No. |

MName of farmer 3 Anant Kalu Kothekar
Village Name : Kharmachela Mahasul

Survey No, + 40



Nume of farmer

Village Name

Survey No.
Name of farmer : Morayan Gajanan Kothekar
Village Name : Kharmachela Mahasul
Survey No. =7
e - A
- a4 T, Name of farmer
¥ il 7
H— ~ Yillage Name

Survey Nao,

: Rambhau Gajanan Kothekar

» Kharmachela Mahasul

1 7

: Pravin Bhaskar Mhadre
: Kharmachela MWahasul

: 41



Mame of farmer s Pravin Bhaskar Mhatre

©  Village Name : Khurmachela Mahasul

: b2




NARAYAN RAMEHAL MHATHRI
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Prshuram kamal mhatre

kolayve
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Prahuram Kamal mhatee
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Beneghat
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Nilesh H._t'iTﬁpr_ji_‘:r;_l"nhhull:
BT Ny '

Baneghat, Maharazhtra, =g : ST, R, EreE

MHIBEA, Bamsghsl, Makarashera 422107 Toom | Pt 2w, dehare, mpmme 402107, s
La= 1B T0ES 21 , Lat 18711478

Long 73038087 Laomg 74 042 B RS

IOMIZIEE 0784 AL s ADIOEIEE 0750 AM

PARVATLDAMOSTAR PATEL
R | 6

dE, HERTE, W Beneghat, Maharashira, India
P240+H2G, #wz. TETEy 407107, urn P14F+083, Beraghat, Mabarachica
pep i 40 Z107, Indls
Lat 1870732 it
d Lt 18 700
Lang 7ANIEERE® R -

130322 fand AMd

Long #3.00AE
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Translation:-

To,

Vihasagar Kiledar Sir,
M.P.C.B, Raigad Bhawan,
CBD Belapur.

Applicant,

Mrs.Samita RajendraPatil,

‘Sulbha Sadan’, Prabhuali,

Pen, Raigad. Contact- 9096007741
e-mail- samitapatil41@gmail.com

Subject: Regarding getting the ‘meeting minutes’ of the meeting of committee constituted by the Hon. National
Green Tribunal dated 11/04/2022.

Sir,
| Mrs. Samita Rajendra Patil, petitioner of petition no. 165/2020 filed in Hon. National Green Tribunal and the
court has constituted a committee regarding this petition and you are also a member of this committee. Sir, the
meeting was conducted by committee on 11/04/2022 in Collector's Office, Raigad. | humbly request you to provide
the ‘meeting minutes’ of the meeting mentioned above .
Yours
Mrs. Samita Rajendra Patil
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To,
Vihasagar Kiledar Sir,
M.P.C.B, Raigad Bhawan,
CBD Belapur.

Applicant,
Mrs.Samita RajendraPatil,
‘Sulbha Sadan’, Prabhuali,
Pen, Raigad. Contact- 9096007741
e-mail- samitapatil41@gmail.com

Subject: Regarding getting the ‘meeting minutes’ of the meeting of committee constituted by the Hon. National Green Tribunal dated 11/04/2022.

Sir, 
      I Mrs. Samita Rajendra Patil, petitioner of petition no. 165/2020 filed in Hon. National Green Tribunal and the court has constituted a committee regarding this petition and you are also a member of this committee. Sir, the meeting was conducted by committee on 11/04/2022 in Collector's Office, Raigad. I humbly request you to provide the ‘meeting minutes’ of the meeting mentioned above .
          Yours
Mrs. Samita Rajendra Patil
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